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ENTRAL ADMINISTRATIVE TRIBUNAL 

ERNAKULAM BENCH 

OA 29, 67, 8.7, 113, 126, 137, 181, 212, 266, 268, 
269,...277,.281, 299 j  300, 301, 302, 303, 319, 325, 
326, 327, 328, 329, 331, 333, 3.44, 345, 346, 347, 
348, 350, 35 1, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
373., 380, 381, 38 ;  386, 388, 390, 392, 393 394, 
39, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88,0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6t1  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K..Basheer, Judicial Member 
Hofble Mr.K.George Joseph, Administrative Member 

0A2912013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath 1-louse, Kiltan Island, 
Union Territory of I.akshadweep-682 558 

'I'.P.Latheel 
S/o Attcka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 	 Applicants 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of l.akshadwep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director ofPanchayath . 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 



4 	The Lxecutive Officer 
•Viliage.(Dweep) Panchayath 
Kiltan Island, Union Teiritory of I akshadweep-682 558 

5 	The M.cipaiw.  
G6'e: m̀r:ent.Senior Secondary School 
Kiltan Island 
Union Peti itory of Lakshadweep-682 558 

	
Respondents 

I 

(By Advcate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
.(Mr.R,Rarndas (R3) 

0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Ma1ayttiyoda, Kiltan Island 
)iin77erritory of Lakshadweep-682 558. 

2 	MaishaT 
Sb Kidavu Komalarn 
Thenakkal HOuse, Kiltan Island 

Hjon Territory of Lakshadweep-682 558. 

AbdUllaA.P. 
S/o Khalid 
Alitnapura, Kiltan Island 
Unjon Territory of Lakshadweep-682 558. 

Rai 
Sb 	th Koya 

i1hat14i1a 111am, Kiltan Island 
Uhlbb Teritry of Lakshadweep-682 558. 

Sad Muhammed Koya C.H. 
S/oMuthkqya 
Chamayath House, Kiltan Island 
Urion Territory of Lakshadweep-682 558. 

Rafeek Kha H.M. 
Sb Abdul Rehrnan 
A)iyar E-1oué, Kiltan Island 
Unior Territory of Lakshadweep-682 558. 

(ByAdv9(,4e Mr Shabu reedhaian) 

'Versus 

Applicants 
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onion Territory of Lakshadweep represented by 
the Adthinistiator, Kavarathi Island-682 555 

Theiictor of Panchayath 
Un iop Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Un'ion Territory ofLakshadweep-682 558 

The 1xecutiv..Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advoate: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3 	0A87/2013 

I. 	Abdul Salam.P.P., age 41 
S/6 Saidmuhammed 
Puthiyapura,' Kiltan Island 
Lkhadweep. 

2 	Sajid Khan, age 33 
So Sajdnuhm med 

Kiltan Island 
Lsae 	 Applicants 

(By Ad'áié: Mr.Pratap Abraham Varghese) 

Versus 

The Administrator 
U ion Territory of Lakshadweep 
Kvarathi -682 555 

TDirc. tpr, Department of Science & Technology 
alhd/eep Administration, 

(atf Island-682 555 
........ 

Officer 
Of 	oTth Envii onment Warden 

E.Dpar4nent oEnvironrnent and Forest, 
Kiltan Islnd, Jakshadweep-682 558 

4. 	Th Chaipeison, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 	 Respondents 



(By Adocate: 	(Mr.S.Radhakrihnan (Ri ,2 & 3) 
(IIr.R.Rarndas - R4) 

4. 	OA 113/2013 

I. 	Muthuko.ya T.P. 
Sb I<idave Haji 
Thiruvathapurá, Kiltan, Lakshadweep. 

S 8 . 1 i,j.l  P. 
S/d IbrahirnH.aji 
Pr1dara, I(iltan, Lakshadweep. 

YaèoobP.K. 
S/oSubair.A. 
Punnaldad, Kiltan, Lakshadweep. 

Ali'Moharnrnèd 
Sb Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya AP. 
Sb Sayed Muhammed P.K. 
Arkk1pura, Kiltan, Lakshadweep.. 

lduIaA. 
Sc Kidáve T.P. 
A1'ir !Kili.an, Lakshadweep-. 

7.Muna1var 
SboShik K.K., Palliyachetta, Kiltan, Lakshadweep. 

SatharC'.1-1. 
SboMoharnned P. 
Chadipura,°1itan, Lakshadweep. 

1ahernP: 
S3 1ôii 	v, 
PakIiyda Kili.an, Lakshadweep. 

10 	Thb' eed P T 
S' kl1iHji, Pallithithiyoda, 
Kiltan, Lakshadweep. 	 Applicants 

(By AdvQcté: Ms,Daisy I Daniel) 

Versus 



I. 4 TIie Administrator 
UniOn. Territory of Lakshadweep 
Kavarai,hi-682 555. 

2 J.  he Chairperson 
Village (Dwéep) Panchayath 
Kllta•-68255:8•.  

The E41p1mnt Officer 
Ka'äráthi Lkshadweep-6 82 555 

 Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

 The Executive Officer 
\'illage(Dweep) Panchayat, Kiltan - 682 558 

 1-10rticultural Assistant 
Village. (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advocate MrS Radhakrishnan-R1,3,4&5) 

5. O12621O13 

1. Asadulla K C 

$.'i 	You suff 
Kannichetta, Kiltan Island 

• liT ofLakshdadweep-682 558 

2 Kunhi M 
• S4Oibukoya 

Maplummel, Kiltan Island 
JI of Laksldiweep-682 558 

3 Nai K 
Sb Mohammed 
Komalam, Kiltan Island 

ofakshdadwcep-682 558 

4. Slem:P.P. 
/ohIatha 

Iithenpura,Kiltan Island 
UT of Lak:sh:dadweep-682 558 

5 Ra(eck P P 
In Chandan 

Puiadu.ura Kiltan Island 
UT ofa1shdadweep-682 558 
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. 

6. 	KuhhiK.P.: 
Sb Pukoya 
Kattâmpafly, Kiltan Island 
UT of Lakshqa1weep-682 558 

7 	Abdul Kasirn P V 
Sb Muneet 
Intàtnveli,.Kiltan Island 
UT.of. Lakshdaweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Applicants 

I. 	Union Territory of Lakshadweep represented by 

the Administrator, Kavarathi Island-682 555 

The tftècior ófPanchayath 
U..errtory of Lakshadweep 
Kavatathi Island-682 555 

The hai rpe rson 
Vi.ilage (Dweep) Panchayath 
Kiltari Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
\/illage (D'ep) Panchayath 
Kilt island, Union Territory of Lakshadweep-682 558 

The Environineiit Warden 
Dpaitnert 'ofInvironment and Forest 
Zbhal.Offlce, Kiltan Island 
Union Territory of Lakshadweep-.682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2,4 & 5) 

OA 137/2013 

I. 	Jalaludheen K.K. 
Sb Shaik Poovalap 
PopvIaçj-ôuse, Kiltan Island, 
UT cff kshad'veep-682 558. 

2. 	ci;1 slärri,.C.H. 
S/; 0 . 1l I 

sliyoda, Kiifn Island, 
IJ1 6 Lkshav'eep-682 558. 
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.3. 	
Ibat1iu11áT.K. 
S):A1jaed 
Tlnk4House, Kiltan Island, 
U'tF bL?a1s  a 	ëep-682 558. 

Aneera1i A.P. 
Sb Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT olLakshadweep-682 558. 

Ismail T 
S/OYUSUI 

Tholiyoda I-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

Syed.Mphiimed Koya K.P. 
• S/b i4oharnrnd 

• Kanj'ijDura HOuse, Kiltan Island, 
1)TofLakshadweep-682 558. 

Kasiiikoya C.l-I. 
Sb Muthukoya 
Ammipi.ira I-louse, Ki itan lsland 
Ul' of Lakshadweep-682 558. 	 Applicants 

(By Adocàe Mr.Shabu Sreedharan) 

Versus 

	

I. 	iidn leçi4ry of Lakshadweep represented by 
t1 Ainstiator, Kavarathi Island-682 555 

The irectorof.Panchayath. 
Union Trritoiy of Lakshadweep 
Kavarathi Islànd-682 555 

The 10, ba.iperon 
Village.IDweep) Panchayath 
lilt? Is1nd,Wnion Territory of Lakshadweep-682 558 

	

4 	TheectiOfficei 
Villa (b\Vee'p) Panchayath 
Kithr [sland;TiJfijon Territory ofLakshadweep-682 558 

	

5. 	'Fhe ssistarit Engineer 
Electrical $ub Division 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 



2  
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(By Advocate Mi S Radhakrishnan (Ri ,2,4 & 5) 

7. 	OK18I2013 

SadákathulIa.A, age 38. 
Sb Kunhi Ahammed 
Ajnäd House, Kiltan island 
La k shad weep 

2 	Nat aiul!a P T, age 26 
SbKunhi 
PaI:1ithithiyoda House, Kiltan Island 
Lakshadweep 

(By Advocate: Ms.aisy.I. Daniel) 

Versus 

The Administrator 
ion Territory of Lakshadweep 

Kavaathi-682 555. 

The Chairperson 
\5lIa e (iDweep) Panchayath 
Içi 1 ti6 82  558 

t .  

Dire&br. bf'Pnchayat 
Deprtnt: of Panchayath 
Ka')arathi-682 558. 

(By Advbcate: Mr.S.Ràdhakrishnan(Rl& 3) 

8. 	O.ANo.21212013 

P.P. l-!avvab, W/o. Abdul Sa!àm 
Labourer, Agricu!tui'al Department, 
Ati s!and, Rsiding at Pallipurarn House, 
Unih Teiiitoiy of Lakshadweep, 
AgalsVa1)f.: I 

I 	
0 

(By Advocaie: Mr 	Jaju Babu) 

Versus 

1. 	The birector:of Agriculture 
Union Territory of Lakshathweep 
Ka'arauiIs!aid - 682 555. 

App! icants 

Respondents 

App! icant 
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The Administrator 
Union Territory of Lakhadweep 
Kavaratti Island - 682 555. 

(By Advocate Mr. S. Radhakrishnan) 

9. 	O.A 266/2013 

SabirAli.K 
Kuriyathiyoda House, 
Kiltan Island. 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

tvl.C. Jaffr 
Paldipura Hcuse 
<.aIpeni Is1and. 

Habsa. A 
Alikomc House 
Kiltan Island. 

A.P. Naseerna 
Aynapura House, 
Kavaradi Island. 

(By Advocaie: MrK.B.  Gangesh) 

Versus 

The Adrninitrator, 
dininistr'atioi of the Union Territory 

bfLakshadweep, Kavarathi —682 555. 
The iDirector (Services) 
Administratioi of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti -i  682 555. 

Departmetqf Environment of Forests 
1.)nbn Tei ricry of Lakshadweep, 
KavaathJ 62 555. 

Respondents 

App! icants 

Respondents 

N - 
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S (By Advocate: Mr. S. Radhakrishnan) 

10. 	O.A No; 268/2013 

. 	rulièen 
SI I..Sayed Mohammed 
Mla'ahiI-1buse, Agatti Isl.nd 
Union Territory, Lakshadweep. 

B.M. Mansoor 
S/o. Late A.C. Mohammed Jalaluddjn 
I3harkath Manzil 
Agati Island, Union Territory 
Lakshad weep. 

(By Acjyocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Un ioii Tern toy bf Lakshad weep, 
Kavarathj - 682 555, 

	

2. 	The Director of Panchayath, 
Department of Panchayath 
Kavarattj - 682 555. 

Directdr of Sáience and Technology 
and lnvir9nnent,, 
Union Teror' of Lakshad weep 
Karthj—.68 555. 

Director (Lour& Employment) 
Kavarathj —682 555, 

Special Officer 
Village (Dweej3 Panchayat, Agatti) - 682 558. 

(By Advocate: Mr. . Radhakrishnan) 

	

II. 	•OA 269/2013 

Ahamied B.aheerC,, age 32 
Sb T.O'uis' 

han Island, 
Lakshdvèjj;' 

(By AOcateMi'.sjijous Kuniakose) 

Applicants 

Re spon dents 

Applicant 
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I 	 Veisus 

1
Ilk 

Admiriisti ator 
Union Teintor' of Lakshadweep 
Ka'arathi -682 555 

2. 	The:.Chairperson 
Village (Dweep) Panchayath 
Ki1tan682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Directbr of:Pnchayath 
Department of Panchayath 
Kavarathi -682 555 

he Executive Officer 
ige(Dweep) Panchayath 

Kiltai682 558 

Hortici.iltural Assistant 
Yi.11ae(Dvieep) Panchayat, 
Kiltan-682 58, 

(By Advocate 	(Mi S Radhakiishnan (Rl,3 & 6) 

12 	0A2772OJ3{ 
.......... 

Harneeff 	24c 
D/o SaidMi.jhn-im 
Nambi,, 	ni ouse, )K.iltan Island 
Lakshadweep 

(By A\ce: Mi':Grshious Kuriakose, Sr.) 

I 	 Versus 

1.The Adrnimstoi 
'Uf of Lakshadweep, Kavai athi-682 555 

2 	b1i etO pfà6hayath 
Depai1tiènt bf 1an6hayath 
IayaI.âth1168'2 555 

3 	xeutive Officer 
Vii lage (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



Respondents 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 Applicants 

(By Adyoca.te: Mrrashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1 	J he Administrator 
UT of Lakshadweep, Kavaiathi-682 555 

2 	Duectoi 
Science & Technology 
çhetlat-682 556 

3 	Diictoi ofPanchayath 
Rui al Development Department of Panchayath 
Chetlat-(82 556.  

4 	Chaiipeison 
\ Wage (Dweep) Panchayath 
Chetlat-682 56 

5 	AddI Sub Divisional Officer 
Chetlat682: 556. 

6 	JUnI'or Scientific Officer 
Chetlat-682 556. 

7. 	Accounts Qffir 



A.K.Sajeed 
Akkara House 
Kalphi 1sançt 

P. Hee 
Poodyem Hduse 
Kalpeni Island. 

A.T. Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiyà Pandaram House 
Kalpeni Island. 

C.P, Nooijehari 
Chenirnanam Ial1i House 
Kalpebi Island. 

6 	A.K. Beebi 
Arakkalar House 
ka1eni Island. 

7. 	M.P. Mohammed 
Mulipura House 
Ialpni Is1ànd. 	 Applicants 

(By Advcte Mi K B Gangesh) 

Versus 

• ieAdmiitator, 
Adiiinistiiatioi of the Union Territory 
of liakshadweep, Kavarathi - 682 555. 

The Directon (Services) 
Administratiqp of the Union Territory 

Lakshad\.p, (Secretariat), 
Fa'aratti -68'2 555. 

 
Uni 	irio1y of Lakshadweep, 
aahf682 555. 

Resntd by its Director. 	 Respondents 

(By Advocte: M. S. Radhakrishnan) 



El 
	

S 
15, 	OA 300/2013 

B.Koya, age 42, 
S/o Bammad, B i lutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Saeed Bukari M.P.,Pandathpura House, 
Androti Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.I3ampathi, age 50, 
S/o Asainar, Kakkett House, 
Andron Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada 1-louse, 
Andrott Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra I-louse, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

I 1. 	P.P.Fathimath, age 41, 
Dbo Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Androfl Island. 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

[.Khadeejom•abi, age 47, 
D/o B uhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T,B.Moharnmed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-lakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Androu Island. 

K.K.Kunhibi,age 52, 
S/o Yousaf, Kornalam Kattu, 
Androti. Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P, Moosathada, 
Andrott Island. 

K.C.Mohammed F-lussain, age 39, 
Sb.. ayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyak idave M P., Pandathpura 
Andrott Island. 



. 

M,P.Kha1eel,age37, 
Sb Assainar, Matharapura 1-louse; 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khadcr K., Perumpally I-louse, 
Andron Island. 

P.M.Thajunnissabi, age 39, 
Dbo Majeed, Puthiya Manzil, 
Androi.t Island. 

L.Pathummabi, age 17, 
Dbo YousafT., Lavanàkkal House, 
Andron Island, 

l-l.K.I-iussain, age 35, 
S/o Pookunhi, I-Talookakkada House, 
Andrott Island. 

M.P.Moliammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Andron Island. 

K.Moharnmed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
S/c Kunhi Seeth ikoya, Kerakkadamali House, 
Andrott Island. 

A.Râsheed Khan, age 39, 
SboSàyeed Ismail, Aliyathara I-louse, 
Aidtht Island. 

K.Abdul Salarn, age 33, 
S/O IMUtIlUkoya, Kannathimmada House, 
Androti. island. 

K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/0 Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Androij Island. 

Ubaidulia, age 29, 
S/o Seethi, Bappathiyada House, 
Androti Island. 	1 . 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Harnmedathbi, age 37, 
Din Y:ousaf, Mylachetta 1-louse, 
Andrott Island. 

Doulathabi, age 33, 
i)io Kidave, Lavanakkal 1-louse, 
Andrott island. 

Guhar Madeena Beegum, age 37, 
Dbo Mohammed B, Aliyathara House, 
Anctrtt Island. 

46 	K 1< Pookunhi Koya, age 36, 
S/Yqoob, Kolikkatt 1-louse, 
Andrott island. 

47. K:Dervesh Mohammed, age 36, 
Sip Sayeed Mohammed, Kachashada 1-louse, 
Andrott Island: 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 



. 
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1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\Jillage (Dweep) Panchayat 
Androth island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

Mohammed Shamsheer M.K. 
S/oi3thesha U.P. 
Mayamkkada I-louse, Androth. 

7, ' Mohammed Asker 
S/o Seethi 
Aliya•thara House, Androth. 

8. 	Noushakhan M.K. 
SboSed Koya 

ithkkada House, Androth 

9 	M d.hm med K as i iii P P 
Sb Kidave, Palathupia House, Andioth 

10. 	Abd1:Akbai' 
Sb 	iibair 
Paildath Puthiya Pura 1-louse, Androth 

i\'iujeeb Rahman 
S/.o ibrahim 
Aliyathai'a 1-louse, Androth 

12 	Sia ( 1 
bo 1as1m Koya 

1K.1njtmathi I-louse, Andi oth 



I 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muharnmed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharirned Khaleel 
S/o Adu11a 
A!iyahara House, Androth 

Muhanimed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
AndrQth. 	 Respondents 

(By AQat: 	Mr.S.Radhakrishnan - R1-4) 
-19) (Ms.Rekha Vasudevan (R5 



16. 	OA:301/2013 

1. 	Anakoya T.V, age 44 
S/o KbyaThaiikga!T, 
'l hailath Vahyakkattu 
Androth Island 

2 	SaycedKoya, age 43 
S/a KbIyaKidàve Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnrnada House 
And:rot.h. Island. 

Yousa1,.ag .60 
S/o Ahammed, Kandalath House, 
Andi'oft Island. 

5 	Muj eeL Rehman, age 35 
S/a 1oya, Katachetta 1-louse, 
Andioth Islahd 

Abdu1Nasr;ae 38 
S/oa11a Koya, Kunnashada House, 
Aridroth Islaid.'. 

Mohammed Basheer, age 37 
S/a Yacoob, .1.liyathara House, 
/\jf} Islàhd. 

n age 35 
Pandath Püthiyapura House 

A n j:oth1 

9.Pookdya, ag 
S/o Koyamrna,Mayampokada 1-louse, 
Andi6th Island. 

10. 	NouiaI,age43 
S/a Koyanma Koya, Thacheri House, 
Androth Is1ari. 

II. 	Asif,agè3.7 
S/hSeethL, Th&cheri Moosathada House, 
AbI1i s.Iiid. 
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Hassan.,  age 30.: 
S/hJamaludheeh, J(adiyarnmada House 
Androth Island. . 

Moh.ammedRafek, age41 
Sb Ayshomrnabi, Bilutheth House, 
AndrOth Island. . 

Jalal,age 37 .  
S/o Kunnise:edhi, Palathupura House, 
Androth Island. 

Farook, age 49. 
S/o Koyamma, Pochalarn House, 
Aidroth Island.. 

•Abdul :Hassan,. age 51 
Abdul, Kh a4er,  Karachetta House, 

Androth Island 

. Koya,age 48 
S/p. Sayeed Moharnrned Thacheri Moosathada House, 
A,ndiothI1ànd. 

Basheei, age 47 
Sb. Kidãve:, Modampura House, 
Andioth Island 

M.uhammed: Hsain, age 42 
Hamec \zhikakern Pura House, 

Andioth Island 

abbar; age 39:, 
5/9: Nalla 1<y Kunnashada House 
Androh isiaiid. 

I'4oharnmed Lyaudden, age 33 
Sb. Sayced M.dhammed, Nec lathupura I-louse 
Andioth Island 

hIabeedage..2 
5o S:eed : 'Iharnined, Kunhali House, 

ndi oth island 

23 	9,11AINdl 1amee, age 33 
Sb Kidave, Poodamkakkada House 
Andioth Island 

	

24. 	Raidad I3eebi, age 46 



S/a S iddeeq 	6thiyana1akaiii House, 
Androth I s l an Fd 

	

25 	Indcen, age 60 
S/a A hanirñed, Kandal ath House, 
Andioth Island 

26 Mohammed Saleern, age42 
S/o Sayeed Mohammed,, Kunnashada House, 
Andioth Island 

	

27 	Gafooi,age4l 
S/a ihangu Koya, Pentamveli House, 
Atdoh Is1and: .. 

Sideeque age .43 
S/b Kidave, Mddiyothada I-louse, 
Andioth Js1aiid 

Shanayas, âg 33 
Sb ,Kunhi Koya, Pochalam House,. 
Andioth tsla•ftd 

	

30 	Pookunhi, age SOn 
S/a 	v Kidao, Aliyathaia House, 
Ani otJuIsJand 

I 	I 

	

31 	Ka1ce1ago 	
II 

/o Buhari Aanakar House 
Andioth Island 

	

32; 	U1ys, age 36. 
S/a Hamza Koya, Aliyathaia House, 
4ndoth 1slarL 

	

33 	Mohammed sheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andioth Island 

	

34 	MoTiamine1jà,fi, age 33 
S/oSaycOd1içiai1, Aliyathara House, 
Andioth Island 

	

35 	ceiiyaKoa,age 46 
/o Kadei, Matharapura House, 

Andioth Island 

S 



¶ 	
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33 36 Mohammed Saleem, age 
Sb 	K oyamma, Kannipura House, 
Andioth Island 

37. S'hamsuddeeii, age 33 
SboA.bdulKadei, Belichetta House, 
Ancii:oth Island. 

38 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanakkal 1-louse, 
Androth, Island..H 	S 

39. Yacàob, age 4•5 
S7o Saddee•n Kunnashada I-louse, 
Androth Island. 

AbdulJ.abbar,age38 
'S/o Sayeed Mohammed, Kanriichetta House, 
Androth Island. 

Jamal. age 41 
Sbo,Sayec Bukari, Bidumkattu Bilutheth House, 
Aii.doth 11ad. 

42.ubad, 	3b 
Db',Sayc Bikari, Thacheri Biyyada, 
Aniirhth Island. 

Sajina Ie,ui age 29 
DboNal1akoya, Lavanakkal House, 
Androth Island. 

Shahajas 1eeirn, age 28 
I)/o 1ui5hj Ko'à, Lavanakkal 1-louse, 
Andiotl 1land. 

H 
SI djIh 	32 

S/c1. P  cl 	Iii Rahmath Villa, 
Aciot 

imddeh.P.T, age 33 
Si(ç Nsai,Chodath House, 
Androth iIand. 

Ibl, ge 4 
Sb Yousaf; laidaram House, 
Anlroth Islard. 
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Hassan, age 39 
S/a SayceciBukari, Matharapura I-louse, 
Androth lS1äid. 

MohanmedSaleem,ge 38 
S/o YQuSaf; Tl:iailath House, 
Andioth Island 

ohmmMusthaçaage 36 
S/a Pookoya,Neganma.d.a House, 
Androth Island. 

Koya, age 36 
S/a Attakoya, Mathil 1-louse, 
Androth Island. 

KamiLage4l 
S/a M uthu Koya, Palathupura 1-louse, 
Aiidroth Island. 

	

53 	Asi,ag30 
I S/a SLeihi Koya, avanakkal House, 

And oth Island 

Skariya, age 
S/authikoya, Bilutheth 1-louse, 
Adroth island. 

Salih,age 37 
S/o K uni<oya, Aynamada 1-louse, 
And roth lslard. 

	

56 	kahmatliulIa, agc 39 
5/0 5 idddcquc, B ilutheth 1-louse, 
A id.ioih I s larçl. 

	

57 	Mohammed Aslam Nasei, age 40 
S t o Sayeed,Mohammed, Palliyet 1-louse, 
Androth Islahd. 

58, Sayced Mohammed, age 42 
S/o Ksimi, Achadapurakattu 1-louse 
Androth 1slaid. 

	

59. 	AnvarHussa, age 29 
S/a JQQi Qy lKmashada 1-louse 
i\ndioth Island 

S 



- 

60 Habecbu Rahman, age 28 
Sb Sayeed Mohammed, Kunnel House 
Andtoth Island 

61 	Rash eed ge 3 
Sb JKoyaILakkada House 
Andioth Is1nd 

62 	Cheiiya Koya, age 32 
5.10 Aboo Sa!àh:, Perumpalli I-louse 
Androth I s l an d .  

Mujeeb Rehman, age 37 
SboSayeed. Buhari, Karakunnel House 

• 	Androth Island. 

Nbufel K, age 33 
S/:oN.atta'a Koya, Cheriyadarn House 
And;oth Island 

65 	Adl amad, ge 45 
S/ Koyamma, Karakkada House 
Andioth Island 

66. Shamsu Shumoos, age 34 
Sb Cheri)/akoâ. M., .Pentamvilapura I-louse 
Ahdroth Iland. 

67 	Mohammed Abdul Naser, age 308 
Sb Jaleci M Kottiathattu 1-louse 
Andioth Isldnd 

II 

68 	Mohamnl 1fhahu1!a, age 33 
Sb(oyai 'n koya,  Nallal House 

roffilslan Is1d 

69 	iliathullah, age  30 
S/o unhis K 	eth i, Pci urnpalli 1-louse 
Andioth Island 

70. 	Riyasa.ge  9 
Sb Shaik Koya P S , Pentambelipura 1-louse 
Andioth Island 

71 	Nisai, ge 3l 
S/p Kidav P 	Pandathu Lavenakkan House 
Adi oh Islahc 
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/ 

72 Rahmat, age 42 
	

. 

S/a Pookuty M , Mathil I-louse 
Andioth Island 

73 	Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andioth Island 

74 	Shamsudeen age 32, 
Sb Muthu Koya K , Nellai House 
Androth Island. 

Mohammed Nseer, age 28 
S/p.Muhamnied, Pentarnvelipura House 
Androth Island. 

Rau lath Beegum, age 29 
S/a .l'hangakoya, Arathupura I-louse 
/\ndroth Island. 

Fathahuddeeh, age 38 
S/b Kid av UK., .Makket House 
Andioth Island 

78 	Bdiul Mdne, age 32 
S./o Abdul Khadei, Moodampura House 
Andjoth Island 

. 	
. 	 . 

79 	Mohammed M.istafa, age 33 
S/a Ahammadiya, Jabalpuia I-louse 
Andi oth Island 

80 	01119 	Kasim, age 47 
MaRket 1 Aouse 

Andioth Isla!?d 

81 	Mohammedboosalih, age 40 
S/a Sa'eedMdhammed, Bilutheth House 
Andi oth Island 

82 	lKunhisedthi 	e 47 
S/o Yousaf Methaiapuiakatte I-louse 
Ahdroth 1s1,aid. 

83 	Flamsa Koya, age 42 
S/a Ahãmnd Makkett I-louse 
Andoih lslard 
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 Aflakoya, age 49 
Sb 	Yacoob, Allyathara House 
Andioth Island. 

 Iha1ee1 ; age49 
SZo Sa?yeed,  C1eiikka1 Pi.jth iyapura House 
iidroth, Island. 

 1athhu11, age 34 
S/.o Sayeed Mohammed,Palliyett I-louse 
Androth Island. 

 Basheer, age 55 
1'hächeri Moosathara 
Androth Island. 

88. ,  Mohanrned Farook, age 33 
S/o NallakoyaC.L., Tharampalli Makket House 

• Androth Island. 

 Abopa!ih, a 9& 31 
• S/p 	1aik Koy, Moosakada House 

Andrph lad. 

 s 	leein,age 31 
S/o,Seethi,Karakunnel House 
Aidrhth 	slaid. 

.91. J\4oJfammeèlKasini, age 33 
S!o Sayced Mql2arnmed P.C., Pathada 1-louse 

92. , age 44 
/o Kiday 	TçLavanakkal House 

Aiidioth Jslahd 

93 o1iiii 	dssain, age 41 
S/.o Sayed Imail, Kandalath House 
Androth Is1anJ. 

$abir Khan, ae 33 
Sb KQyamrroya, "Th.attarnpokkada Houset' 
Aiidoih Is1ard. 

 
S/p S'e.d]'ukaii, Podarnkakkäda I-louse 
A i d rdtul is'1àd. 



. 

Akbai C , age 
So Atta4kpyd 'K Edayakkal House 

\ndiotbIsaid I  
'H t  

bdu1 Vahabj,age 33 97. 	
/o Thangak'oya P , IKunha1i House 

Andioth Island 

Mohammed Musthafa, age 42 
Edayakkal HoOse... 
Androth Island.. 

Navas, age 25 . 
S/.o Hussainjh.ahira Manzil 
Aiidoth Island: 

anavas, ag 33 
Sb Shaiafudeen, Mathil House 
Anchoth Island 

1-lassan, age 33 
Sb Seethi M, Lavanakal I-louse 
Androth Island... 

Moharutied Basheer, age 42 
S/o Ypusa1 Nellal House 
Andioth island 

Sharnued,dge 36 
Sb Ial1a Koya, Kunnashada House 
Ancioth Island 

Zainul Abid, age 26 
Sb Kidave K , Palliat House 
Andi'oth tslaid. 

105. 

Ti 

107 

Mut.hu Koya, age 39 
Sb KunliiSehi, Makkette 
Andioth Island 

Mohamnied lukhbeel, age 30 
S/p Joyarnmoya, Kerakkada House 
Andioth 1s1an1 

II 

SharnusudeeiTh age 27 
Sb Koya Kiaave M P , Pandathupura House 
Andioth Islard 

99 

iI 



108 §11ihabiidhedn,age27 
S/p Muthu Koya, Pandathupuia House 

ndioth Islard 

109.. Uba;dul!a age 29 
Sb 	Sathai, Kanniputa House 
Andioh Island 

110 Jalal, age 49 
',/o YousaIP , Moodrnpuia House 
Andioth Island 

111 Kidavu, age 55 
S,  /o Indeen M ,Biriyamrnada House 
Andioth Island 

.112. idav:u, age 59 
S/o.Itjab, M&<kat House 
Androh .1 s1ani. 

113 Mohammed Salahudheen, age 26 
S/o Koya I P , Kandeth House 
Andioth Island 

114 MohancdShakeei, age 22 
S1116 Kdphiseethi, Makket House 
And4oth I]and 

115 MoamrneA1thaf, age 24 
Sb Jamal, Mayompokkada House 
Andoth Island 

116. \bdu1Gafoo.iage28 
Sb N&lakoya 'T', Bappathiyoda House 
Afldroth Island. 

117, N4ohai-nmed Yathiya Khan, age 23 
S/o 134shei K, Mathil House 
Andioth Island 

118 N1!a Kby, age 39 
Sb Khadei 4  

Anaioth island 

119 Kunnikoya, age 35 
Sb Ahmed, Ponnikam House 
Andioth Island 



120. Zainul Abid, age 41 
Sb Assainai N P , Kandalath House, 
Andioth Island 

121 Mohammed, age 50 
i'o: Abdul Khader, .K?aval Chetta 1-louse, 

Andioth Island 

122 Abu Nasn, age 36 
S/O. Siddique, Kunnashada House, 
Andrc)th: 1s1nd. 

123. Mohammed Aboo Salih, age 37 
Sto Musthafa,. Aiime1am House, 
Androth Island. 

124; Koya, age 37 
S/o Sayeecl Mohammed, Lavanakkal I-louse, 
Androth Island. 

MoharnMed Raleek C.P., age 38 
Sb Sayed, çherikkal Puthiyapuram 
Ahdroh Island. 

Molthiiied Rafdek, age 40 
Sb 	F3i16theth House, 
Androh !sland. 

Mukbccl . ge 28 
S/o JV1jeed.L., Perumpalli 1-louse, 
Andth Island. 

iashcedJKhh,age33 
S/i Kicve A:, Biyyadachetta House, 
Andi:oth Isind. 

4 ............... . 1  

Mohammed rook, age 31 
5/0 PQl 	Ku'nne1 House, 
A11d6ih Iiañd. 

Rahmathullah,, age 31 
Sb KoyamnK.P., Bappathiyoda House, 
Androth lslâhd., 

Mohammed Kasim, age 30 
Sb Nal Iakoya, iennas:hada 1-louse, 
Andofh 1slai1,. 

-S 



 

I 

 

 

0 	....  tT 

Mohaiimed Fa.aI, age 3.8..: 
Sbb,  Kidve M P, Kandalath House, 
Androth Island 

Mohidned i%b1u1 dfor T M , age 38 
Sb N1akya Thardp$111y  Makket House, 
Anthøth Island 

I 	

( 
11 

Jain1,'age 57 
Sb Kidave, Poovadakkattu House, 
Androth Jsland.;[ 

135. Mohammed Sa1em, age 31 
S/o..Hass.an I(üwi, Keyiyoda House, 
Androth Island. 

Koyamrna,ae 47 .  
S/oAboo Saleb, Kavaichetta House, 
Andoth Island 

1idayathu!la, age 38 
Sb Koyamma, Kaiachetta House, 
Ap. 	Island 

Abdu1AzeèzKhàn, age 41 
S/p .M.pharñn, B irayammada House, 
Andioth Island 

Sharnsudd1een, age 32 
Sb Sideeque M P , Pazhayakamkattu House, 
Ai-ith.th J.:lhd.. 	. 

1s1fe 	iaI age 33 
Si Jai1oya, Ammelam House, 
Andioth tsland 

Nikoya,ae 50 
S/o Aharned P 0 , Matharapura House, 
Andioth Island 

I Iaiza Koya,ge 43 
Sb 1.idave. B, Aliyathara House, 
Andioi} Island 

Mo1Ted1f\iss1a1n, age 28 
SIq I iaIyI 1 , Aftirnelam House, 

II. 	.4 1'i 	 ..i • 	 . 

/thd rilOth 
4
sfhd1 

.Ij:,Ij 	 : • 	. 	. 
I 

fIj 
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144 
to 

Sayeed Jsmaij,ae 58 
S/o idu11a 	P, Pidarnkakkada House, 
jnthoth1s1aid 

I 	 I 

145 AmjathKhan, age 28 
Sb Buniyamin, Ammelam House, 
Andioth Island 

 Mb1arnrhe6Iqb1, ag.8 
S/o Na11ako.y,1erurnpa11y House, 
Androth Island. 

 Pookunni,..ge.56 
S/o Ypusaf 1-1j 	.Bappathiyoda House, 
Andioth Island 

148 Moiarnned 	'asheei, age 38 
bo Klda\'e A , Mayarnpokkada House, 

Androth I 	an. 	. 

149 Chciiyakoya, age 36 
S/o Kunhikbya I?., Thacheri House, 
Androth. Island.: 

150 Nasecmudheei K S P , age 28 
S'/o Abdul Khdr.  T, Karachetta Sarommapura House, 
Andioth Island 

151 
rI 	 ...... 	

I..• 

AbdpiKayyoon, age 41 
S4 	Sayed 1Buhari M , Kunchali House, 

I1tI. 

152 Liyabiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth 11a6d 

153 Kunhihi, agc 46 
'/o Kadei,'P1umpa11i House, 
Ahdoth •f1ad 

154 Pathurnnai, 	ge 52 
f?/ 	KI K1çn -iakoya, Kolikkattu Naduvilkarn House, 
Andioti 1klän4 

155. afu1h, ae5 
13/0 Haiia K. 	Aliyathara F-louse, 
Andioth lslarid 

. 
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156 Seethi,ac60 
SbAssairai , Pachanal House, 
Androth Island 

157 Sadakkathulla, age 3 
Sb 	13 	ri V`4, K, Chettapokade House, 
Andioth Island 

158 Bashei,agc 401 	N 
S/U Sayeed K , 	 ashada House, IKunnn  

ndh Island. 	: 

159. Mohammed Kuiaishi, age 25 
Sb 	Sayeed Mohammed, Karakunnel House, 
Aridioth Island 

160. irj,a47 
S/oKidàveK., Kunnumpura House, 
Androth Island.. 

161. Moha.nmed Rari, age 31 
/o;H.a.ipz.Koya K., Pathummapura House, 

Ahdroh Islalid... 

162 Zinp1 Ad, age 26 
S/oINàl!akoya k C ,Pa!liyat House, 
And 	Island 

163 Abdpi Jabbai, age 35 
Sb 	Kuhni Seethi, Makkett House, 
Andioth Island 

164 Sajeed Mohaiimed, age 54 
Sb 	Kidavu, Poovadakkattu House, 
Andioth Island 

165 Attab1,age7 1 l 

I)/yOucf 1 ,  P , Thacheri House, 
Andi oltJk Islapd 

166 

p 	 . 

I3al1cts 	e3' 
D/o Koyanmakoya P , Thacheri House, 
Andioth Island 

167 Yakoob, age 40 
Sb 	Kidavu K, Ammelarn House, 
Andioth 1s1aid 



• 

• 	 S  

168, Mohammed Rafee, age 42 
Sb Koyarhmkpya, Mayampokkada I-louse, 

Androth island. 

Mullakoya,age47 
S/o Maeed K., Lavaiiakkal House, 
Andr.ith island. 	;.. 

Pookunhi, ag 46 	. 
SboKidave P., Ami1aii House, 
Androth Island. 

• Mohammed 1asim, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island:, 

Kadce, age 5,1 
Dbo Kidavc 1<., Thacheri 1-louse, 
Androth Islajid. 

Mullabi,agc 
Dio Kic1a\/tB. Palathupura House, 

AndiToth 11di-id. 

174 Manioo' 1i /'yecd P P , age 25 

Sb J\4 .P.FaJhpiah, Purathikkatt Puthiyapuram, 

j\nd i :6 ,  h Islad: 

AU Akbar K:;ae 25 
sboçheriiOya, Kannathirnada, 
Androth Island: 

Mdhammei aieem, age 33 
Sbo 	y 	ali .Shaikp 	Ku nh 	i-louse,i. 
Ahroth J and 	 Applicants 

(By Ad\cdtc 	BGangesh) 

S 	 Versus 

'[hi Adminisritor 
Adiiinistratioi df the UT of Lakshadweep 

Kavarathi 6g2 55 

Department ogriculture 
UT oiLakshai\'!bep, Kavarathi 682 555 
rcrs.crtp b 	s Director. 

 
.: 	' 
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Depaitment of. Ianchayats 
Jdmi1sU anon pf the UT of Lakshadweep 
IarvalatEt8 2  555 

44 5 

4 	VilJe (Dwee5Panchayat 
1n d iothI s1 na iepresented by its 

Executive Officer 

(By Advocate Mi S Radhakiishnan) 

17.. 0A302/2013. 

1. 	Jafter, age 3. 
S/O Bahujan, Pänethechetta House 
Amini island. i 

2 	Faiooque, age'33 
S/o Khadei, Kulandam I-louse 

k 	
LI 

3 	Abculla Koya, age 50 
S/u Attakoya, Malika House 
Aniiii .ila1id. 

4 	Nallakoya, age 40 
S/o Ablull.aKoya, 'Puthoya Kanniyarn House 
Amini Island 

5 	A016hfluid, age 47 
Sb Mohammed, Kombarn House 
.Aii:h,iSlähd 

:.f 	. 

6 	S1a afudhen, age 36 
o Kidave, Kottechetta House 

Amini sland 

7. 	Jbbr.P.0 ge 36. 
Sb: Cheri.y:a Ko,ia, Purakkachetta House 
/\mii 1sl : pc1.. 

8 	Yousaf, ae 36 
Sb 1Kadei, I3eliyachadachatta Flouse 
/illIp) icnd 

9 	4u1oyag 33 
S/Q  P. She'ikoya, Manipui am House 
Amini Island 

(By Advoèac Mi K B Gangesh) 

Respondents 

Applicants 



Vet sus 

The Administratoi 
Admi nisti ation of the UT of Lakshadweep 
Kavcii thi-682 555 

2 	Diicctoi ofPanchayats 
Depailment of Panchayats 
Adminiti ation of the UT of Lakshadweep 
Kav.arathi-682 5:55. 

District Panchayat 
Amini represented by its 
I:xecuti \'e Officer. 

\'illagc ([). w.eep) Panchayat 
Amini Island represented by its 
Eecütive Offiqe,r. 	. 	 Respondents 

(By A.vçcate:Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18 	Oi\ 03I2013 

Aboobakei P ,age 41 
S/oKtiihikuihi•,Pa11am House 
Kavarathi Island, 

2. 	N'luthaTaB.I.,.ae45 
/O Se.d, :  Bakàkada House 

lavaiathi Island 

3 	MOhciCd Shall M , age 34 
Sb Hamzath 4, Malika House 
liirath. Thhd:. 

4 	Abdul Nazr ' P , age 43 
/o Chci iyakoya K , Aynipui a House 

Ka\'aiathi Island 

5. 	''aooh KP àg.41 
S/o Kidave U.1 Kuttipapepura House 
Kavarathi Islancf. 

6 	AhLoyaK, ag31 
S/a Bah4 P , Kiyam House 
1<av4i athi 1 lslapd 

I 

/ 	 I 
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7. M,ujeb:RehiiahU.Pge 34 
Sb Alikoy'a C K, Uthampokakada House 
KavaLak 	Island' 

8 
I 

'1 haiJya  V P n a!ge 43 
Sb 	Ukkas, Vadakkilapura House 
Kavaiathi Island 	' 

9 Mujeeb Rehman B, age 30 
/o I hangako'a, Biiekal 1-louse 

Kavarathi .lslâñd.. 

10. SajithaP.,.age.32 
•I)/oAIi Araclam, Poovinoda House 
Kavarathi Island. 	• 	 • 	 • 

11 Basheet P 1 , age 44 
Sb 	Mohammed Pallipura, Puthiya 111am 1-louse 
Kavaiath t Is1anl 

12 Abdul kaleek'K, age 44 
S/o. Ahmed Katirnmada, Kadapurathaba House 
Kavaiathi Island 

13 Salccm A P , a 	34 
S/:o Mohammed C P , Athampapepura House 
Kavat athi Island 

14. Mohammed 1-lussain P A , age 29 
Sb 	Khalid I-Iiji KP , Puthiya Alikom I-louse 
Kavuathi I1and 

15 Shajhdnfk,g35 
Sb 	lJaniza, fh ijini kad House 
Kavaiathi 1s1ad 

16 A n w a r AP,ag39 
S/.o.  Muthu, Aynepwa 
Kavaiathi Island 

17 Basheei S , ag'35 
Sb 	1 1mzath A I , Safiyabiyoda 
Kavaiathi lslaiid 

18 
I t  

Ukka,'âg4 
Sb 	AbdQbaRe, Melillam 
JKavaiat!ii lslahd' 



• 	.. 
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1 9 	Hamzath, age 27 
Sb 1man Hap, Aynepura 

1cava1ath 1Ini 

20 	MujecbRehrnan, ag38 
Sb 1-Iamzath A I , Safiyabiyoda 
Kavai athi Island 

Manikfaii K.P.,agé 30. 
S/o Abdi.il la A, Kuttitàppura 
A g a t t ii Island....... 

Hiday.athulja SM., age : 36 .  
S/o Hamzath B K, Subaida Manzil 
Kavaiathi Island 

23 	Ansi PP,age3l 
Sbo Chei iya Koya K P , Pakichipura 
iavart1ii: rslaii:d.. 

Suliman K.,P.,age 38 
Sb Kidavt.U. P., Kuttipappepura 
Kavarathi Islard. 

cob;C;l., age 40.. 
S/o Yousuf P , Puleenakeel House 
Kavaiath Island 

26 Nizmddnk P , age 34 
Sb ..akanah)5 (  Kochipuia House 
Kavaiathi Island 

27 	Salcem V , ae 39 
Sb 1-1 a'r n zat hl \lloda I-louse 
Kav.iathi Island 

28 	AttakoyaB age4l 
$b Aboobacke M I, Bijekal House 
Kavai athi Island 

29 	Nauth PV ,agc 30 
S/o IKra Fni I\4 C , Palliveedu 1-louse 
1Kavi atli 1sland' 

30 	Mohmrnd 1qba1 K K, age 31 
Sb Kasmi P V , Kunnarnkalarn House 
1<avatathi island 

J. 



- 

• 31 	AshikAlidP,4ge30 
Sb Au K , C1endipapada House 
Kay.4.17. 	Island 

3 2 Mohammed Rafi P , age 38 
S/o Chcnya Koya Pa1hcham, Pulipinnakad House 
Kavai athi Island 

33 	Pookoya p p , age 48 
S/d Babujari M , Puthiyauia House 
Kiltan Islahd 

Hussaina1iK.P. age 33 
S'o: Muha6nnid 0  C. Kuttithayapura House 
Kàvarathi Island. 

Su!amah M.,.áge 37 
Sb I-Iamzath NIL, Maidanoda House 
Kavarathi Island. 

36 	Kaja 1 Iusain C , age 37 
S/.o. All a. jiined Kha T.P., Chungam .House 
Kavatathi Island 

37 	je'b)hmanTK ,age38 
SbFhuilikad House 
Kavaiathi Island 

38. 	MohathiT1ed ShfiK.P., age 32 
Sb Sayed 06o 1 A, Kakachiyapura House 
Kavaiathi Island 

39 Mohammed Rail B , age 33 
',/o Attakidave I' P , Beeranthoda House 
Kavaiathi Island 

40 
Sb NIuth?u PLileenkeel House 
Iavaiathi island 

41 	UmmeiK? ' 	,age 37 
Sb Iidâifa C P' Thekila 111am 
Kavaiathi Island 

42 N'ohammcd Rafeek, age 37 
/c Atta 1 P ,it'okaiachiyapura House 

1<avaiatbi Is1and 



C 
43 Mohammed Bige 31 

S/o Kidave'KP, Baikaioda H o u s e 
Kavajathi Isl4mnd 

44 Jalel P, age 43 
Sb 	Ai4aa Veloda, Podvafrimada House 
Kavaiathi island 

45 Delhath, age 33 
S16 Mohammed I , Amanathakepura House 
Kvarahi Island.. 

46. Shaufi4heei 	age 24 
S/o1Ali A., Pboi.noda House 
Kaaathi k[nd: 	 Applicants. 

(By Ad\ocate: Mi,IB.Gangesh) 

Vei'sus 

1 1 he AdmipisiEitoi 
Adri mitrh00111  of the UT of Lakshadweep 
Kavaiathi-682 555 

2 Ibe' pa rt mcit 	f 	gi culture 
:U.p f.aksh4civeep 
Ka\'ai athi-682 	55 i epi esented by 
its Duectoi 

3 Dii cctoi oJ Panchayats 
Dcpai 1mcit dfPanchayats 
Adniihistr,'t"ohi of the UT of Lakshadweep, 
Kavaiahi-682 

1 

4. '1i'tii:ct1Idh' 
vztiaqii iepiçsnted by its 

Lxecuti' 	Offieei 

5 Village (Dwdcp) Panchayat 
Kcivaiathi 	sland iepiesented by its 
Fxecutive Oflkei 	 Respondents 

(By Ad\ocate M,i S 1adhakiishnan) 

19 OA3I/2013 
I i 

1? c 13i$hei, age34 
/o I1arisct Pathihimeectta House 

1\iyul'ij Island I 
II 

[1 



K.K.RaLak, age 27 
S/a Khaderkaya, Kunniyatarnkakkada House 
Amini Island. 

P,Ashraf, age 3 
S/a Ahamed, Pallam House 
Amini Island: 

K.C.Moosa, age 44 
S/o Attakoya, Keelachery House 
Amini Island: 

B.Kasmikoya, age 42 
S/a Cheriyakoya, I3alapp House 
/\mini Island. 

C.Bttakoya,age4l 
S/b Hàrsak;oya, Chnmthabelli House 
ArninIjsland. 

Raheern M, age 33 
S/a Abdullakoya, Madam House 
Amini Island. 

Pookunhi 
S/a T.C.Yousaf, Noormahal House 
Amini Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1. 	IheAdmin strator 
Adrninisti ation of the UT of Lakshadweep 
Kavarathi-682 555. 



2 	Dii edo! of anchavats 
II)cpai ucnt 9f Panchayats 
Admi rnsti atin of the UT of Lakshadweep, 
Kavaictthi-682 555 

3 	101iecJoi of Education 
1)ii ectoi ate of Education 
Adm inisti ation' of the UT of Lakshadweep 
Kavaiathi-682 555 

4. 	\/iilag .(l:)\eep) Panhaat 
A m i n i Island represented by its 
ExeuUveOli1cer: 	 Respondents 

(By Advocate Mr. S Radhaki ishnan) 

20. 	O.A N. 32$I201 

1. 	Moianmed Abdul Razak 
SId. U.K. NàIIa ; Koya 
Atta lada I-louse 

fldr()ttIlsIaflc. 

2. 	oósa 
Kai1dilam I louse 
I ad a in at h Island 

3 	1 1ana Koya 13 

Abdut Khade.i 
Bii iyammada I louse 
ñdit't1sld' 	 Applicants A  

(By Advocate Ml% K B Gangesh) 

\Iersus. 

1 	1 hç i\dininistiaoi, 
Adm inisti ation ol the Union Tei i ltoiy 
oil akhadwecp Kavaiathi —682 555 

2 	1 he D * 1 ' 1~ 66 t6-r 	vices) 
Adinimsu atlQn of the Union Tei i itoly 

ç1 Lakthad'wc (Secietai iat), 
Kivaiat'ti —682 555 

3. 	Department QlfEliviomrnent of FolTests 
UñiOn TcrHtybf Lakshadweep, 
Ka\Aaraftii 7- -'682 555. 	 Respondents 



Aboobacker P.K.., age 34 
S/.pFathahulla,Puleenakeel 
Kavarathi Island; 

Jehãngcër.A.P.age 32 
S/oI-lameed, A liapura 
K av.arath i Is! id. 

Shajaan B.ag 35 
Sio iKid;avc, Iadayi 
k<avahi Island. App! icants 

(B),  Advocte: Mr.K.B.Gangesh) 

Versus 

The Adiiiinistrator 
Ac!minstration of the UT of Lakshadweep 
Ka''arathi-682 555. 

btr of Pmhayats 
Dcpftiicnt dfPanchayats 
Adm usti ation 6f the UT of Lakshadweep, 

555: 
I 

Of'Skie'nee & Technology 
LThion Te.... itbi•S' of Lakshadweep 
Kavarathi-682 555 
represented by. its Director 

/il!agc (Dveep) Panchayat 
Ka\rathi Island represented by its 
I xecuti ye Ofiëcr. 	 Respondents 

(By Adyoçatc: Mi.S.Radhakrislman) 



I 22. 0A32712013 

I. 	larook, ge 40 
Sb o iKunh.iko)a, Pulippinakkad, 
Kavaraihi Island.. 	L 

2. 	Uminer Frk age Y8. 
Sbb \I.RKasmi Kartho1aura, 

ai Kavarathi IsIiid'. 

(By Advocate: Mr.K.c3.Gangesh) 

Versus 

1. 	The i\d mini srrator 
Administration of' the UT oF Lakshadweep 
Kavìiuhi 682 555 

2 	Dii ccloi of lanchayaLs 
I)cpai imeni of 1anchcivats 

dminiti '  mon of the U] of Lakshadwccp 
K1\ uathi $2 555 

3. 	D'prtinent ofEnvironmeni & Forests 
Union Ierritoiy of Lakhadweep 
Kavarathi-682 555 

4. 	\'illagc ([).wcp) Panchayat 
Kavu athi Island i epi esented by its 
1 \CLU1IVC 0.1,171 

(13i Acl\'9ca: I4rS.!.ad11akrishnan) 

23. 	i328IU 13 

Sa11 , 1fti C.:P. age 34 
S/o \4oha1l16od l- laj i, Chendipura, 
lavaraihu 

Sainul HamccdP.P., age 39 

S/o /\wii 	Pokata Chepura I-louse; 
Kavarathi.: 

4ohammcl 1K.P., age 35 
S/c I 	 (arutholapua House, 
Kavarith i. 

............. 
41 

S/oMOh.aniñed, Pal1aii I-louse, 

App! icants 

Respondents 



4- - 

Ka\'ajathl 

5 	)\Lax, P., ge34 
/Oi1 1, 1 Papl3adam  House, 

1vaa'hi 

(By Advocate Mi IB Gangesh) 

• 	Versus 

1. 	The Adniiiistrator 
Administration of the UT of Lakshadweep 
Kavaiathi-682 555. 

Applicants 

2. 	Diretor of Pahchayats 
•{Yepartment : oI'Panchayats 
Admnisti ation of the U'i of Lakshad\veep, 
Kavaiathj-682 555 

3 	Dncto of Education 
Dir&toratè Of ducau on, 
Admiiiisträtion bIthe Union Territory 
of 1.a.kshadwee;p, Kavarathi-682 555 

4. 	YiH.ag (DWei Panchayat 
Kavarathi 1laOd represented by its 
ExecOtk/e :ffld er.  

(By '\dvocatL N/li S R tdh1i ishnan) 

24 	OA 32IUh13 

II 	 I 

1 	1h çihuci BeurnM M ,age 38, 
W/o Raum Razeed Madeena ManLil, Kiltan 
Supei\'Isol, Con I wisting Centie Kilt'in 
Dsu ict Panchayat, K.iitan 

2 	Shahul Hameed P K , age 50, 
5/0 Sayed Koya PS, Thotiathakkaia 
Stoic Keepet Cum Cleik 
Con 1 wisling áenti e Kiltan 

1?Iti id 1ancbaya, Kiltan 

3 	1 K Ndeemiclhcen, age 33 
Sto Saydd Abdulla Koya, 
Kundamkuldin, Kiltan 
I lclpei Coil twisting Cenu e Kiltan 
i)i5ti let Panc1iayat, Kiltan 

R es p0 n dents 

Applicants. 



(By Advocate Mi P V Mohanan) 

Vet sus 

The Ad ntiistratbr 	. . . 
Administi ation of the U1 of Lakshadwccp 
Kaviiathi-682 555 

2 	Diiectoi of Pnchayats 
)cpu tment c I Panchayats 

Adh3inistratiOii of the UT of Lakshadweep, 
687 555.  

The Chief Executive Officei' 
District lanha,'at Unit 
Kilt an, U ni on Tern tot)' 
Ot Lakshadweep-682 557 

(By Advocate: \'1rS1adhaknishnan) 

25. 	OA•3iI2O13 

Hussain KC ,age 34 
S/o Sayced Mohammad A. M.  
kattiyamchatta (House), Agatti Island 
UI of Lakshadweep. 
\/oking as.çasqai labourer in the Department of 
Sci'ncè& ,Tephiology, Agatti, Lakshadweep. 

2 	1 lydci P 
S/oS.yeedBihani 1-1aji U. 
Pokkaihappada (House), Agatti Island 
U I of I akh'dwcep 
\Voi king is csu 11 lciboui ci in the Depaitmcnt of 
S icncc & kchnoiogy, Agatti, Lakshad\vccp 

3. Al Akbai K 3 age 39 
/o Hamz LI-1, 

Kunahiyda Souse, Chetlat Island 
UI ofi akshadv'eep 
Woiking a caLal laboL'Irer in the Depaitment of 
Scieice & T.éhioldgy,Agatti, Lakshadweep. 

4 	N urn ii Bai kath K , age 27 
5/0 Sclikoa \ 
Icui iv'uhiyoda ftlouse), Chetlat Island 
In  1 of I alcshad weep 
Wpikmg 4 casuai I'Abourer in the Depaitment of 
Science & iecnoibgy, 

Res pon ci en ts 
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Chet!at, akshadweep 	 Applicants 

(By Advocte 4i 	asiO Iuakose, Si & Ms Daisy I Daniel) 

2 	

I4 	ll 

1 	 1 

1 	 I 	 \/ersus 
2 	 2 

1 	The Adimnistiaoi 
UiT of Lakshhdweep, Kavarathi-682 555 

Chiiperson 	 k 

Village (Ncp) Panchayat, Agatti-682 .557. 

Chairperson 
illag (Dw) Panchayath, Chetlat Island-682 554. 

. The Junior.Sci'entific Officer 
Deaitmeiit 1 Science & Technology 
Chetlat-682 554 

5 	The JunioiScicntific Officer 
I3epaitment of Science & Technology 
Aatti-682. 557'• 

6. 	I?ftëcçr ofIarhayath 
Depài±ment dfPanchayath 
Kayai:ahi-682 555. 

(By Advocate Mi S Radhakrishnan for RI ,4,5 & 6) 

26 	OA 3323/2013 
.... 1.. 

II 	I 	I 

I 	SPllaiiis 
Sb Ii5ya1unhi 
Sailanivapura, Kiltan 

2 	K 2 Azhai 
S/a Sayed Buhai i 
Kui iyahivodu, Kthan 

3 	A AIiathd 
Sb Kunhikoy 
\hinapUia I11tan 

1 	I 

(By Adv9cate Mi M R Hariiaj) 

1 	 Veisus 

Re spon dents 

Applicants 



I 	Adminjstatcj 
Union1 iityofLakshad\veep 

a\'ai t K 	1 	
I 

2 	I)ucctoi ofanchayats 
Union 1 cii itoiy of Lakshadweep 
KciVài cUll 

3 	Sub-Divisional O[fcer 
Kiltan Island, 	 ofLakshadweep 
1K iii i fl 	I 

4. 	'iDirecior, 	' 
Sei'yics, 
U I of Lakshadwecp, Kavai atti 	 Respondents 

(By Ad'octe': Mr.SRad'hakrishnan) 

27. 	OA34412013I" 

I. 	Kassim A 
S/o.A'uâkbya PP 

I iyathara 1-louse, Andrott 

2. 	•.!aI'uin N' 
/o AttakOya N P 

Ncngummadci 1 louse, Andi ott 

3 	IViohammed 1-lassan C E 
Sio.Kullbikoyai , svp 
Fdayakkal;l-1ouse, Andrott 

4. 	IV! Oh am in ed jkafeek C. K 
Sio.Koya .K.0 
Cheri.yh Kakkanal House, Andrott 

. 	Mo'hammed-Kamaluddin M.K 
SoSh ihabudd in Po'okoya Thangal 
Mcivankakkada I louse, Andi ott 

6 	MOh cI thm dIB ash eer  C 
bo Pookdya 1  

I dvkkal I louse Andi ott 

7 	Nooi ul I lassan A 
SIq.NaI.lakOyaU,K 
Attalacl'i House, Andioti. 
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S 8 	Mui shida I3egum C N 
DIo 1 aic. Shnsuddin Thangal 
Chemayath ialakath, Andiott 

(By Advocate Mi K Gangesh) 

Vet sus 

I he Adrninistiaoi 
Administi ation of the Union Ferritoty 
olLakshadwcep, Kavaiatti —682 555 

Diictor of Parciayats 
Depaitmen.tofPanchayats 
Administi ation of the Union Ten itoi y 
of Lakshad.ëëpKavaiatti - 682 555 

Dcpartmen of'Electricity 
Union Terrnpi'y: of Lakshadweep 
Kavarathi —682555. 

Applicants 

4. 	Village (Deep) Panchyat 
Andi ot 1sIao tepiesented by its 
I xccutive Officci —682 552 

(By Advocate Mi S Radhaki ishnan ) 

28 	OA 345/2O13 

I 	Ayshomma it 
DIo Hamsà, EIlàchtta House, Agathi 

2. 	I3eelahummJV 
1)Io Kasmi Koya, Puihanvced House, Agathi 

3 	KadeejaP K 
1)/c) KQya J IçIsn, Punakad 1-louse, Agathi 

4 	Abdul Mu{hh1MK 
Sb Att.akoya, Mayarnkakada House, Agathi 

5. 	. Abd 1.S1 	Ic 	u. 
S/o.I..at Usf 
Melaillarn I louse Agathi 

6. 	Iii ayaihuila.N4.K 
Sb Aboobackc.t Koya \/ K 
MakkashikaI iciIa 1-louse, Agathi 

7 	Manooi 1 

/ 	
IC 

Re spoil dents 



. 

NazerK 
S/o.Kidave 
Kunnikahiyapa:da I-louse, Agathi 

Sho\°vkaha1 i i\'l 
S/o.Ummer B 
Makayachbda1:Iouse, Agathi 

Sa' M6haned K 
S/o.Pookoya B: 
Kee5aU 1-louse, Agathi 

NaserP 
S/o.Muthalif K 
Pathada 1-louse, Agaftii 

Aboobacker N.M 
S/o.bduJkahman F 
NaesjN1anzi1, Agathi 

6dla1am.T.P 

Si!Ghri'aKya C.P 
1 1Tpp1th1ya 111am, Agathi 

16.Alk 	KK 
S/b,'Mohami4d Koya 
Kakkada I-louse, Agathi 

AzharC 
S/.,Mphanmçed Koya T.P 
Chal1aklad 1-1use, Agathi 

i\bod1ackè 1 
S/p.Sayed :KQa T.P 
1KdIuthakapad1I louse, Agathi 

 
S/.Lae 11h'adHaji K 



IKulalinod i 1kise, Agath 

20 Syd 4ohai+itjcd 
Io Ab1uUa P 

v1ai iyithodai louse, Agathi 

21 Muhainmed Koya B 
Sb 	Koyd 

Bli 	Agathi 

22. Nafeesa M.K 
Dbo.Abdul.laKOYa K 
IVloOlhaiflkakkada I louse, Agathi 

23 Koya P 
Sb 	Kunhikoya 
Pond modci I louse, Agathi 

24 Kasmi1.6va K I 
S/o..Abbob.acKPYa 
Kamalmalniiyoda Puthiya 111am Agathi 

25. \b6bbacker WJ. 
bo Au Mhammed 

lippaihoda House, Agathi 

26 1adayidheen V 
Sb 	KoydSsan 
VdaManzi1, Agathi 

27 
II 	I  

kanu1un1nisat3 P 
1)/ci Mohammd S 
Bapathi'oda 11ouse, Agathi 

28. 
'. 	 .. 

11dirhi MI 

Maii tyaru SC\/iyOda House, Agathi 

29 alT6. r A. I. 
Sio Say_c1 	3u'haii 	I P 
\iiyapappada 1-louse, Agathi 

30 
I , 	i 

I 	h1ntn M. P 

nJji anHoUse, Agthi 

31 SIikP 
!o Muhukoya K 

F hdi jyapappada 1-jouse, Agathi 



ii 

.5) 

Naseer 'LP 
S/o.thaIif 
I hekku Puthya 111am Agathi 

UbaICI U 
S/o.1-!amza U 
L.immmcrodaçhetta House, Agathi 

yed Mohammed K:T 
S/o.Aboo Sala,1 
K.al at hiih iyoda J-louse, Agathi 

Mh'iddd P.P 
,Mohaiimed 

Puhiy1aàdarath 1-louse, Agathi 

A5dCdIaB 
S./o.Fathahu'[la 
13 iyashhiyoda 1-louse, Agathi 

1 lajai omma 
1)/o,Abdu1 .kderkoya P.0 
ffte.kk .uPuthiyaillam, Agathi 

sedraJJ 	. 
6.KhaI)c11 B. . . 

'1i'i;'1<iç1 :T)ue, Agathi 

s1i'fB 
S/o.Say.ed AliK 
B iyash'lhiyQda House, Agathi 

Mdrriyambi 1 
[II?/o.,U!7mei C 
13ahaJd.i 1lbusc, Agathi 
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44 Roshna 
D/o Sayed Abdul Rahman 
I hachet iy I louse 	Agathi 

45 Sakkaiiya P0 
5/o I-Iam7a K P 
Puthiya Put a I louse, Agaihi 

46 Chet iyakoya K 
S/b.ate. Attkia 
Koodam I-louse, Agathi 

 Showkäthali 
S/o Late Attakdya 
Sailaniybda l-Iouse,Agathi 

 Nissamudhcéi V.K 
S/o.Ilamza C:K (Lake) 
Vdak KcëlaI.11am, Agthi 

49 Chet iya Koya A K 
S/6 Koya P 
Al i 1a Kunnimmada 1-louse 
A ga hi 

50 Mohammed Alt C P 
5/0 Kasmi Koya A 

hchálakäpdà I-louse., Agathi 

I Sayed Mohammed K 
Sb 	Yousdl A !  
Kunnumput am I louse Agathi 

(By Advocate 	v1t K 13 Gangesh) 

Vet sus 
I 	I 	I 

l 4he Adminisuatot 
Adiiinistt ation of the Union Territoi y 
of I akshadwcep, Kavaiatti - 682 555 

2 Department 	gr iculture 
Union I cii itoiy of Lakshadweep, Kavat athi 
Rcpicscntd by its Dii ectot —682 555 

3 Diicctoi of Panchayats 
Departmc9t of Panchayats 
Admmisti ition olthe Union Ten itoly 
of 1 akhadwcep, Kavaiatti —682 555 

Applicants 



I , 	 Ummei' FarookS.hafi 
S/o.Aboosala 
Malikaka! 1-louse, Aminii 

2, 	P.A Sayedair 
Sit.Hamzakôya 
Pui.hiya Ashaioda House, Amini 

Ràhath B 	ãI1 
1)/a Ahàwëd, 	Malikakal House, Arnini 

Ahamedkoya; 
S/o.Koyakidavu, Surambi House, Arnini 

\/i1iyabi P.C. 
I)io.AnthukOy'a Palliyachetta House, Amini 

6 	13eebi M. P 
D/p llamsd, Mallipuia 1-louse, Kavaratti 

. 	 .. 

7 	AIkya VP 
/0 A'ttakoy ' d Vadakkilapura, 

Kavaiatti 	 Applicants 

(By Adv:o.ct:e'...MrK.B Gangesh) 

1 hc Administiatoi 
Y/Vd m : inI s: VI;*a~' ,tI 	al the Union Territory 

11. Laksha.dwcep, Kavaiatti - 682 555 

2 	1)iiectoi of Panchayats 
{5pi tmnt of Panchayats 
'\dmirU àtion of the Union Tet ritoly 

f'I akshad'cep, Kavatatti —682 555 



1! JI 
1 	

I 
	 .65 

I 

3 	 a9t1S4 

: 

Director of Education —682 555 

oil 44 

4 	7i11age (Dwee) Panchayat 
Arnini I s l and rèpresented by its 
txcuUv Office' - 682 553 

5 	\?il!age (Dwep) Panchayat 
Kavaratti Lsland repreented by its 
Ecutiye Orficei —682 555 

(By Advoct MfS adhakrishnan) 

30 pA1  3471204 

$uhaiabi P 
Dlo JKunhikurthi 
Pall.i:c.ham: Ilnse, Kavaratti Island 

2 	Mahainoor M P 
I)o Hamzath' 
Molakepuia Ioise, Kavaratti Island 

3 	tib;Q? 
n4c1. 

Ulhkaraphhi a,t I.avaratt, Asland 

1 1 

4 	z-minaPV ' 
[)/o Mnaf 
Puthiyave€du, Kavaratti Island 

5 Saromma K P 
b/o Ibi ahmkitiy 
l'eelakoch ictiyapui am 
Kavaratti Jslaid 

6 aL4MPI 

iiuJ 	%Iatti 1slnd 

7 BebiA 
I I 	•I 

oçya.ya 
\vappada House, Kavaratti Island 

8 Beebi Aynepu(a 
plo Abdurahiman 
Ainepura I lo use, Kavaratti Island 

Respondents 



9 

10. 

12, 

	

J 	
510 

 

5' 

Ra1math Bi B 
EiIc 	\.li 
B ahyal i Housed iIaVar4ti Island 

Sadihath V. M 
[)Io Valiya Abduiahirnan 
Vadakkumelachadam, Kavai atti Island 

Rhiyarnbec T.P 
I)Yo Aharnrnd K P T  btW al *:i Kavaratti Island 

Beéfathumma B 
DIo Aboobacker 
Beeiamthoda, Kavaiatti Island 

S 

13. 	Rlith Beegurn P.P 
DIô.Attal K.P.  
.Pôhaiachepua, Kavaratti Island 

4aijanai.h 
i)/o Muthu Aynapuia 
K1uthjppappcpuia1 Kavaiatti Island 

I 	 5' I 

AdotI4rI< B Gangesh) 

• s: 	;:.: .:L 	1.. 

\eisus ........ 

1 he Administiator 
Adrni6istiati 16n of the Union Teiiitory 
o!I akshadweep, Kavaratti —682 555 

Diicctoi (Scivices) 
Administi atin of the Union Territory 
oI akshadwep (Secietariat) 

KaV4IattI -6' 555  
( 	

1 jII 	I 

Diiectoi of Industiies 
toi Union I ei i i y of Lakshadweep 

Kavajathi iepesented by the 
Duectot ot Industites 

Advocate Mi S Radhakrishnan) 

(By 

2 

3 

(By 

App! icants 

Respondents 



3, 	Awar Hussaii 
D/o.Essa 
Kottapura 1-lOuse, Amiiii, 

4 	Sajitha Beegim 
t!O:Sa)eed 1bdu!la Koya 
3e1i House, Arnini 

1arreëdathb .1: 
DIoShaikoyà 
Monakkallachetta House, Amini 

Hässaihar 
S/o.Moharnmed 
Alimmechett I-louse, Aiiini 

1.Car 
arwa..  

pygt 	House, Amini. 

(ByAd.')6ce: 	Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory 
ol' Làkshadweep, Kavaratti - 682 555 

Director of'Pàrchayats 
T?iartmek1t of Panchayats 
Adrninitiattbn of the Union Territory 
dfrl

4 
khadwcep 

Ka— i 6 2 555 

3 
Uiiin Teruitdry of Lak$hadweep 
Kavara thi represented by 
I)irector of Education T  682 555 

Applicants 



I 	1 	 l.l 

II 	, 

I 	i 	
h:1,i 

	

' 	 . Aini + 1açSntd by its 
1682 5 54 

(By AdvoSate Mr S1Radhakihnan) 

32 0A350/2013 

Mohammed Hasan 
Sb Abdul Kadr 
Mohapurakkad House )  Andrott 

I 	11 

	

2 	Abdul 1-la8san 
Sb Attakoya' 
Kaithatt Housq, Andrott 

3.. ayed.MohaPired 
S/o.Aboosala': 
i< .:araèhett lUse, Androt.t 

MohamrndH14ssai1 
.S/o.Mohairuined . . 
1appathiyoda House, Andrott 

 juddeen 
S/ooy'aInrh 1a Içoya 
1KacjF-oue, Andott 

41 

(By Ayøct tvr K B Gangesh) 

I 	 1 

Versus 

the Adrninitçator 
Administrationof the Union Territory 
of Lakshac1wee, Kavaratti - 682 555 

	

2 	birector of Panchayats 
Pepartiet df Pan chayats 

ifi&.of.the Union Territory 
f eep 

555 

I 	 4 	 4 

	

3 	District Pnchayat 

Respondents 

Applicants 

Kavaratti epened by its Chief Executive Officer-682 555 

4. 	Vi !1ag (Dp):Páfichayat 
Andrott Island iepiesented by its 
Lxecutive Qftic,ei - 682 554 	 Respondents 

(By Advocae Mr S adhakLshnan) 



r 

33 0A351/261 

1 Mohammed Hussain 
S/Q Indheen K C 
Bilutheth House, Andrç1t 

c 
2 Sa1ahudfieen 

Sb Muthukoy 
Kunthathalam House, Andrott 

 fiassan 
So.Attakoy ;  
Kunjanattichett; Andrott 

 Yousaf 
S/q.Ppokoya 
Puthiya Eddiyakkal House, Amini 

(By Advocate Mr K B Gangesh) 

Versus 

flie Admiiitratoi 	I  
Adhiinistràtion of the Union Territory 
6Lkshadweep, Kavaratti - 682 555 

2 	Directoi of Panchayats 
l?epartrnent of Panchayats 
Admtn'stratlQn of the Union Territory 
p f L.akshadwep 

LI 
Ka5varatti - 682 555 

3 	bartmentof Women & Child Development 

Y9 1.er46ry of Lakshadweep 
KaVarth 5 i ' 

Rdpiesentd y its Director 682 555 

4 	Vi1Ige (Dweep) Panchayat 
Aridrtt Island tepresented by its 
Executive Officei - 682 554 

5 	Village (Dweep) Panciayat 
Arnini 1 1sland tepresented by its 
Exe

; 
 cutive Officer 682 553 

C 	1 	I 	 I 

(By AdcteM  '1dhahnan) 
L.L. 

" 	 : 5  

? 

I 	 I 

App! icants 

Respondents 



v1hamn'di 
n PnnknnHi! 	i II i 

1 

Imm 

2. 

3 

ri 

(By 

 

 

 

(By 

35. 

Neelathpuraflue Ahdr ott 

Mansoor Aft 
S/o.Muthukoya. 
Pentamvelipura House; Andrott 

Moharrnied Faisal 
S/o.Sjddeçque 
Makket Hous€Andrott. 

Advocate MK1 Gangeh) 

:s 	 .t Versus 

The Administrtor 
Adrnlrtistration of the Union Territory 
olLakhadweep, Kavaratti - 682 555 

eparirnent. dl Animal Husbandry 
Union 1 en itoty of Lakshadweep, Kavarathi 
Rp 	by its [irctor - 682 555 

bi retnchayats 
b:eéit JrPnha,'ats 
Ad1ii.$t!tii,  id the Jnion Territory 
QlUakshacwê 
Kavarthhi—. 6g2 

fil!age (bvep) Pnciayat 
And rot Is1,andreprsented by its 
Executive Offi'ber-682 554 

Advocae: M'.SRá'dhkrhnan) 

OA35/2Oi 

I 	: 

1< 	le.h 

Ma'~ m ka1kkáda Ho -ifse., Agatt i 

App! icants 

Respondents 



61 

2 1.N'jSliukooz 
Sb 	CLkkii1od 	Moan4ried 

kiupur tose 	gatti 
LY 

3 '1 P Ahihad 
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

 KP.HôiaköH 	H 
Sbo.Aboobacker 	.1 
Karnäliia!rniyoda Puthiya 111am House, Agatti. 

 K.Showkathali 
Sbd.Sycq1ia.ri 
Koridinoda House,Agatti 

6 B Sharafudheen '  
Sb 	Ummer Ella 
0ecyakutt'iyoda House, Agatti 

 \'.K.Mohànihied Mükthár 
S/d.Albdullak.oya 

adakk Kunninarnel House, Agatti 

 l 	himthi', bdu Ra  
SboDiddeque 
J[F-d I1us93  Agatti 	 Applicants 

(By B Gangesh) 

Veisus 

he Adiiinistzator 
Adrnin istiation of the Union Terntory 
of I akshadwcep, Kavaiatti —682 555 

2 Departrnerit 	fnirnal Husbandry 
mon 7Fei i itói 	of Lalshadweep, Kavarathi 

ReprQsentcd ly its [)ii ector - 682 555 

3 flreccu? ofVanchayats id 

ii tpi1t' 9lf fanchayats 
AdMistin,oNhe Union Territoi y 

fLakshaiw'eep 
Kavaratti - 62 555 

4 Village (I)we 	Panchyat 
A gatt 1 Is! and represented by its 
Executive O ffcpi - 682 553 	 Respondents 



App! icant 

. 

2. 	ThDif c tor S erv ies) 
Administration olthe Union Territory 
ol Lakshadwp (Secretariat), 
KàvaraTh 682555. 

3 	[)cpaitment QfAgIlculture 
of Lakshadweep, 

Kavaathi - 682 555 
RelprOseht6d .b' its Direbr. 

(By Advocate Mi S. Radhaki ishnan) 

37. 0A35512013.: 

Respon dents 

Muthü1Koya 
SIô.Shiko'a 
,Kakkria1 11ouse Andrott 

 
/oAsinai' 

d 14Ue, Adrott 

J . 
(By Aav 	: 	Gágsh) 

Vr5üs 

1. 	fte A dm initrar 
Admiritrtion pf the Union Territory 
h[Lakhadviee.b; Kavaratti - 682 555 

- 	 .........S. 	 S 

App! icants 



- O 
2. 	ID•irecthr of, Pançayats: 

Department of Panhayats 
Administration of tile Union Territory 
of Lakshadweep 
Kavratti —682 555 

3 	Diiectoro1Ioit, Shipping& Aviation 
Union  

.1.
en itoiy of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Panchayat 
Adrott Island rpr.sted by its 
Executive Officer - 682 554 

(By Ad\'ocatc: fVIr.S. Radhakrishnan) 

38 OA 356I20L 

Respondents 

2. 

(By 

 

 

(By 

39. 

l-l.ajai:ommabi 
D/o.Koya Ki;dave M 

Kalpeni 
. 	

I 

M.KC+ieniykpya 
S/.ohanmidKoya.Haji 
Malikkakad I-louse, Kalpeni 

C'.. 

Advocate: Mr K.13 Gtigesh) 

Verus 

Ihe Adrninisu atoi 
Adrni.mstratidn of the Union Territory 

1 Laks1adweep, Kavaitti - 682 555 

biecto fnhayats 
Iepfti19nt f Panchayats 
Adniiti,tion of the Union Territory 
dL akshadweep 

a\)ara tt K 	i - 62555_ 

Papchayat 
Kalpeni lsIati'd i;eprésented by its 
Executive Offer - 682 552 

Ad,yocate Mi S kadhaki ishnan ) 

OA37I2OL 	I  

A K Abdul Salam 
Sb 	hçi iyalçoya 

IT 	 i 	I 

Applicants 

Respondents 



A1ikaka 

2 

MaacFu 

3. 	.PSakeè 

ri 

5. 

7. 

12. 

13. 

-1&s, Ka!pni 

1a1pbni i 
........ 

lussairi 
Sb Moham me2! Koya 
Peechiyath Hoiie, Kalpeni 

Abdul Lathef::. 
Sbo.PaIlat.h Kunhi Koya 
Neernpapp'adaHouse, Kalpeni 

Auakoya 
S/o...KarniJ3yá, . 
Kunhipuva1cjHouse, Kalpeni 

Abdl Naser 
.Sbo Muthu

a  
Koy 

Mal 	
a 

mikakaduse, Kalpeni 

M.K Kshale. 
S/o....Ilarna.. lQya 
Malrnikakaçla 1-louse, Kalpeni 

Mohanimd $Jaser 
bo Mohammed Koya 

Peechi'atf I -louse, Kalpeni 

T.2( 

I9 Siai Koa 
IV(arnrnel House Kalpeni 

Cheriya Koya 
S,.b.Ahmed 
Nedyarn 1-louse, Kalpeni 

Mohammed Koya 
So Kunhi Koy 
Chej,iyapuiakad -louse, Kalpeni 

SP)TYJ 11 t I  
i 	Jr 	1:se; Kalpeni 

	

ak 	r  
jr I  

I 	- 
Kasthi kd y , 

bo Kuhh Koya 
Mati 1kadan'1!a1 I-Iouse, Kalpeni 

. 



/011  

. 

1 
I 	

1 

F/I 	 I 	 65  
I 

I' 	
F 

4 	, 
14 	t1LatI' 	1 

S$ed 	 oya 
Huse, Kalpeni 

15. AbçluI 1-lakeem 
Sb Cheiiya Koya 
Melachedain House, Kalpeni 

16 	1-lajirommabi 
1)10 Kasmi Koya 
Akkara House Kalpeni 

17. 	I-1uthairth 
Dbo Abbas 
AraIa1ar i—icLi, Kalpeni 

18 	Rasheed 
Sb Koyamma 
Manjiyenarn House, Kalpeni 

19 	Abdul Gafooi 
Sb Kasmi oya '  
Kadaputathaillarn 1-louse, Kalpeni 

20 	MLIo'a 
S9?'oO1cQ))' 

dai+i 1-10use, Kalpeni 

U 
21 	1 k'Safiya 

D/b Moosa K C 
Puthiyapuia House, Kalpeni 

(By Adôat Mi.KJGarigésh) 

I 	
Versus 

I 	[1h Adininistiatoi 
iinki istation of the lJnion Territory 

akIdweep, Kavarathi - 682 555 
IH 1  

2 	I5atnier of Agi iculture 
tirUbn fTerr1toy of Lakshadweep, Kavarathi 
Reresented 15y its Director 

3 	Directoi of Panchayats' 
I)epartrnent f Parichayats 
Administi ation of the Union Territory 
of I akshadweep, Kavaratti 

Applicants 



I 

(By Ms.Shahna Karthikeyan)' 

0• 	
Versus 

YU1@ge (Dwep) Pancyath 
Amñi Is1nd 	S  

by.th&Ch,iir Person 
Pin-682552 

Secre.try 
Department of Panchayath, Kavarathi 

I)irectôr 
Frnp1yrnent and Training 
Unin Teriitory, of Lakshadweep 
Kavarathi 	S . 

(By Adypate. : Mr.SRad1iakrihnan for R 2&3) 

41 	049/2013 

Muthuoy 
MarnpurainH.oiis 
Arnini:11nd, Lakhadweep 

(By Adv(ocate: Ms.,hahna Karthikeyan) 

Yerus 

Yi1g.(Dwcp) Panchayath 
Arnnilsland 

sete.ci bthe Ch'air Person 
P.i2552 

2. 
155r6rnent of [anchayath 

Respondents 

App! icant 



• 1.' :1! •' 

3 

I 

1 

i/fhent 	Trdinrg 

Respondents 
Kk'rath1- 6255 

(By Advocate Mr S. Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P., agd 35 yar, 
Sb. MohmrnedKoya T.N., 
Labourer, Kiltan, Residing at Valiyapura House, 
Kiltn 1slad. 	

•• 	; 	. 

(By Advocate Si i P V Mohapan) 

Versus 
FhAdminitatb.r, 	I 

UT.. 
Kavàrátti6 82: 5.55, 
.E1ecriçal . I)ivision, Kavarathy. 

Prctor 6F.Panchayat, 
Department ol Panchayat, 

dnppis1 aliSon 'f UT of Lakshadweep, 
Kaarati - 6g2 555 

3 	TFiExecutive Officer, 
11)gç Dwoej Panchayat, Kiltan-682 557 

(By Advpcte Sit S Radhakrishnan) 

43 0A363/2013 

Yaser Arafath M V, aged 28 years, 
S/O. E Seedikoya,Labourer, Animal 
Husbandry 1nit, 1ltan, Residing at Moulana Veed, 
Edayalça'l, 1 Klth land 

(By Ad 	S1PV 4ohanan) 

	

1.1 	I 

1 	 Versus 
V1' 

I. 	•.• 

Fh Acirninit.ato1 
J'T of Lakshdw<eep, 

TKavaratti-6825S5 

2 	Drecto of Panchayat, 

Applicant 

Respondents 

Applicant 



Respondents 

[i 

Abdul 	bish,S/o. Sinul Abid P., aged 27 years, 
Malikakal, Kiltan, 	of Lakshadweep, working as 
Casual Labourer, (Liv. Stpcl Inspectors Trained Labour), 
Animal 1 lushandry 	partme:n.t, U.T. of Lakshadweep, 
Kavarath.i. 

(By AdyatcMrsJaisy I.. Daniel) 

Versus 

I. 
Uidfi TerritOry of LakThadweep, 
Kavarathi-682 555. 

2. 	Chirersn,. Village (Dyveep) Panchayat, 
Kiltàn - 682 557. 

3 	'Duectoi ot Anm ial Husbandry, 
U.:Li I ol Lakshadweep, Kavarathi - 682 555 

4 	1Dii ctor I aichayath Department of Panchayath, 
Kavatathi .-682 555 

[By AdV6tc 	 (R1, 3 & 4)] 

45. 6.ANo.36/2O13 

I. 	Mohammed Iasirn 
SI& Sayeed 
<anipui•a HyU 
Androi.t. . 

2 	Mc,harnnd I lussain K C 

App! icant 

Respondents 



I 	 69 

Sb. Attakidav 
Kunjhanatti (Jta House 
Andrott 

3 	Mohammed Nilam 
S/a FTm2akoyi 
Phalam Hous ac 	e 
And.rott 

(By Advocate Mr. KJ3. Gangesh) 

Versus 

The Administrator, 
•Amintratipn 6 f the Union Territory 
of Lakshad\eep Kavaiithi - 682 555. 

'l'he I)irector of ;Panchayats 
[)epartment oiPanchayats 
Administiation of the Union Terntory 
afLakshadwcep, Kavaratti - 682 555 

7. 

3 	I a}çhadweep I)evclopment Corporation Ltd, 
'P Port Coritrdl ower, Añdrott - 682 554 

Represenied by its Offli cer in charge. 

Applicants 

Directorate of Art & Culture 
Administration 6f the Union Territory 
of La1çhadvep Kavaratti - 682 555. 
Represented its Director. 

l)ireci0r6fAgriC1ture 
Qepajêrj df.gi:icuure 
Acjrntalioo1 the nion Territory 
6- fLikha&)veep, I<avaitti - 682 555 

v:il1(Ice I ) Panchayat 
by its 

Fxecutive dfflcer— 682 554. 

(By Advocate Mr. . 'Radhakrihnan) 

46. C)A 368/2:013 

	

I. 	NaUakpya, 4gp7 ars, Sb. Pookunni A., 
Puthiyt Chcttapokaa House, Andrott 

	

2. 	 ; yars, Sb. Sheikoya 

ndt Hc ;us;AdrOt. !  

:, 	 ,•. 

Respondents 

Thangal, 



Em 

H 

10 

3 	S4'ed 	 Thangal, aged 28 years, 
SI' SioS)1 	.atideth House, Andrott 

23 years, 
n1ga4, 	iueui House, Andrott. 

5 	Mohartimed Salirn, aged 44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

Khair, aged 32 'e'ais, SIO. Muthu, 
Puleenakeel HoiJise, Kavaratti. 

Abdulbari, agd 34years, Sb. Harnza Koy, 
MOha.lkal•1-duse A.rnin. 

Sayed Kbya,ägd 4-4ars, Sb. Pookoya, 
Meelacheri House, Arniru 	 Applicants 

(By Adocate Sri K Bt Gngsh) 

I 	
Versus 

1. Fh C 	lit to, 	:1 
Adrriinisti ation of the U'nion Territory of Lakshadweep, 
KaVitti-682:55, . 

2 	t)irectoi 1 Panchayts, 
J.5epacnt at anchats, rn  
AJ im trätion of the Union Terntory of Lakshadweep, 

	

avtp - 62 555 	I 

3 	I)ejar1nent of Agiiculttire, Union Territory of Lakshadweep, 
Kavarathi, Ikepresented by its Director 682 555 

4. 	Village ([bp) PancFáyat, Andrott Island, 
iepresented by its Executive Officer - 682 554 

ft 
5 	Villagc (Dweep) Panchayat, 

Kavaiatti Island, repres'ented by its 
Lxecutive Officer - 682 555 

6 	Yil1,e (Dweep IancFayat, 
ig 	'ijese9ted by its 

11ir.' 	I 	 Respondents 

(By Ad'ocate Sii S RadIakrishnan) 

47 0A369/2013 1  

:: 



. 

71 

1 SIfé1er, aged 42 yaisS(o Sayed Mohammed, 
Vahaura I ouse Ad4tt. 

2 Mohammed N'asei, aged 	4 years, Sayed Ismail, 
Kerakkada House, Andrctt 

3 Mçhammed 1-lussain, aged 48 years, Sb 	Nalla Koya, 
Pallippuia }Icuse, Andrh 

4 Kunhiseethikoya, aged 51 years, SJo. Muneer, 
Puthiyath House, Andrott 

5 Cheiiyakoya, aged 32 'ears, S/o. Nallakoya, 
Perumpally House, Andrott 

6 Norul Ameen, aged 36years, S/O. Shaikoya, 
Pandath Puthjya Pura I-louse, Andrott 

 I-1àiñzakOya, aged 52 yrs, Sb. Koya Kidave, 
Chekkarakkad House, Andrott. 

 Mo. hammed 	äsitti,; agd 37 years, Sb. Ahammed, 
Aynada Chei.ta Hose, Andrott 

9 u1airna, aged 33 years, Sb 	Nalla Koya, 

NanVVaUa Hous, Andrott 

10 4ohthmed I- Isairi, dged 30 years, S/O.Pookoya, 
Pttakal Katt House', Ahdrott 

11 Mohammed Iasirn A , aged 	39 years, Sb 	Yousuf, 
Ammelarn house, Andrott 

12 Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunne1 I Iousc, Andrott 

13 teei, aged 41 yers, 	bo Koyamma A, 

r 	 I 

14 	amedShifi, aged 34 years, S/o. Thang Koya, 
Khery I hatam, Pokiad House, Andrott 

I' 

15 	S'ed Shihabidhin, aged 32 years, SJo., Koyamma Koya, 
Shakkinte Veth1 Padipura, Andrott 

16 	Mohammed Pii&'an Au, aged 27 years, S/o. Kunhiseethi Koya, 
PutFiammadam 4Iouse, Andrott 



, 

1 1 	 11 Fi 

V 
I. 

Soudabi K C P , aged 29years, D/o Attakoya, 
Kudambattu, heriyapura House, Andrott 

Moharñmed Kasim, agec(43 years, S/o. Sayed Mohammed, 
Pappet House, Andrott 

Kareem, aged 28 years, /o Koyammakoya, 
A1iyahara }Jouse, Ard.çdtt' 

Advocate Sri K G nge ah) 

Versus 

I he Admini.t.ratoi, 
Administration of the 1nion Territory of Lakshadweep, 
Kaarätti-6 2 555. 

I)irectoi o1Pançhayats, 
I)epai trnent of Panchayats, 
Adrninstiation of the Union Terntory of Lakshadweep, 
Kavaratti - 82 555 

Vi!lage (D'eep) Panchayat, Andrott Island, 
repsènte1 b'yits Eeutive Officer - 682 554 

Advocate Sri S Fadhaki ishnan) 

OA 370/2013 

Aboobackei, aSed  35 years, S/o. Ukkas, 
Kunhibiyoda:1466se, Kavaratti 

2 	y1usthaIa, add1 36 year, Sb Hamzath, 
)Jikanapurti - ouse, KaVaratti 

	

It. 	
I 

I i 	I  

3 	FioagØ 37 yars S/o. Koyamma, 
içiathoçLal. 	Use,

F  Kvaratti  a
.  

4 	+, 1 Shapieera, ed 30 years, Dbo Khamar Khan, 
Sainabiyoda Hquse, Kavaratti 

. 	I 

5. 	Ahabi;è6 yä:a:rs, D/o. Hamzath, 
Ke!akochapura HOusq, Kavaratti 

6 	Shameena agd 36 yers, D/o Ibnu Maja, 
VaIiyali1Ious, .kavaratti 

7 	 36years, bi0 Hamzath, 
F3idi FIpu, kavaratti 
I 	 I 
N •. 	 •.• 	

":. 

17. 

63 

EVJ 

(By 

2 

3 

(By 

I 

Applicants 

Respondents 



:13  

Rm1a l3e.gum. acd 34;ye.ars, I)/o. Kasmi, 
Muthihiyoda Housc, Kayaratti 

Mu eb Rahman,. aged. 3. years, Sb. Abdul Khader, 
Monpui akad Houc, Kavaratti 	 Applicants 

(By Advocate Sii K B (jangesh) 

Versus 

The Administralor, 
Administi'a.tion olihe Union Territory of Lakshadweep, 
Kavaratti-682 55S. 

Director oi.anchayats, 
Departmeni oT Paicha'.ats, 
Administraion• of e Union Territory of Lakshadweep, 
;Kavaiatti - 682:555... 

Directorate Ejî Medical and  Health Services,
1.1. 

Union I cit itoiy of Lakshadweep, Kavaiathi, 
Rejrcsented by its Director - 682 555. 

4, 	Village (D) Panchayat, 
Iávaratti IIiñd represnted by its 
Nxecutive 011ider - 682 555. 

5. 	Village (Dweep) Panch.ayat, 
Ai1drottl sluid.. epesented by its 
I xccutivc OUThci —682 554 	 Respondents 

(By Ad vocate Sit 	Radhakiishnan) 

49 	OA 371/2013 

P. asccr,aged 35 eas, Sb Kunhikunhi, 
Pall i c h a m Hou.se,..Kava'atti. 

P.!. Nasccr..g4'3 years, Sb Harnzath, 
Ikfthiya 111a, :Kvrati.i. m 

3 	P Ramla Bcegumagd 34 years, Dbo Kunhi Koya, 
Poovumcda I louse, Kavat atti 

4 	P 	i\hoobackci, aged 36 years, Sb Muthu Koya, 
Puihiya Vccdu Iavaratti 



5 
	

Shabana Bccgum, aged 24 year, D/o Alt, 
1 hekk Mcla 111am, Kavatatti 

l I  

6 
	

Sulaikabi, aged 43 years, DIo Kojan, 
Puthiya 11 1am, Kavat aft 

7 
	

Abdul Rciiak, aged 28 yeats, Sb Mullakoya, 
Sat abtyoda I louse, Kavatatti 

(By Advocate: Sri.K.B. Qn:sh) 

Versus 

I 

Applicants 

The i\lpi I fl.Qt', 
Administi atiot? of the 
UtohTeii.tOiYOf Lak:hadweep, Kavaratti. 

2 	I)eputmcnt of Ani m al I lusbandty, 
Union lcrr itdti:Of Lakhadweep, Kavaratti 
lLplcsc.ntcd by its Dii ecto! 

3. 	l)ircctor of' Pat'haats, 
I )epartmcni of Panciayats, 
Ac1thinitratioii°of the 
Union Icmtory of Lakshadweep, 
1Kavatatl.i, 

4 	Villagc (Dwccp) Panchayat, 
IKavatatti lsIatd ILplescnted by its 
I xecutivc Of fThct 

(By Advocate S .  i S Radhaki shnan) 

50. (YA No. 3721201.3 

JimaIudhccn, Sb Abdulla U C 
Mudakkiyoda I louse, 
Kadamat 

By AdvocatL Mi K 13 (jangcsh) 

I 
Vet sus I 	I 

I hc Admtnisti 1atot, 
Adnitnisti aton f the U tiion 1 erritoly 
of I akshadweep, Kavatathi —682 555 

2. 	i'he1)ircctor (Srvices) 
AdminisU atton of the Union Teiritoty 

Respondents 

Applicant 



of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	I)epartment of Weights & Measurers 
Union Territoiy of Lakshadweep, 
Kavarathi 682 555. 
Represented by its Director. 	. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 37312013 

1. 	Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada 1-louse, Andrott, 

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Cangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of LaRshadweep, 
Kavaratti.-682555 

I)irector olPanchayats, 
Department of Panchayats, 
Administration of the 
Union lerritory of Lakshadweep, 
Kavaratti,-682555 

I)epartment of  Sc ienee.& Technology, 
Union 'l'erritoy of Lakshadweep, Kavaratti 
represented by its I)irector.-682555 

hnvironment Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Pancha'at, 
Androth Island represented by its 
Executive 0ffier682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 



I 
Nasar P. Muhanimed Nasar 
S/o. Nallakoya, 
Puthiyath House, Androthlslarid 
Union Territory of Lakshadweep - 682 551. 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory ofLakshadweep, 
KavaraThi Islnd - 682 555. 

The Director (Service) 
Admiiistratioii of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

[)irector of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Islatd —682 555 

The DirectOr 
Agricultural Department 
Union Territory, of Lakshadweep 
Kavaratti Island - 682 555; 

Plant Protection Oficer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadweep— 682 557. 

(By Advocate Mr. S; Radhakrishnan) 

53. OA 3811201,3 

B. Saidali, S/o late MOhammed Koya 
Palliyachetta, Bandayam House, 
Agatti Island Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkadiyoda House, Agatti Island, 
Union Territory of Lakshadweep. 

K.G. Jainafttddin Aged 40 years 
S/o late Unmer, Mariyathoda Kandawargothi House, 
Agatti Islandç Union Territory of Lakshadweep. 

Applicant 

Respondents 
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4. 	T.K. Sarommabi, A•e•d 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelal)Ura House s  Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Ariilkumar) 

Versus 

The Administrator, 
Union Territory of,  Lakshadweep, Kavaratti. 

The Chairperson, Village (Dep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director o'fPnchayat, 
Department of Panhayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dwep) Panchayat, Agatti Island 
Union Territory of Laishadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfaie Inspector, 
Women & Chief Development Office:, 
Agatti Island, 

Union Territory of Lakshadwep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA 384/2013 

Ishaque A.C., aged 35, Sb. Junies T., 
Bus Helper, [)istrict Panchayat, Ki ltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
Sb, Kasmikoya P.P., Bus Driver, 
District Panchayat, Kiltan, 
Residing at Kanichetta House, 
Ki itan Island, IJT of Lakshadweep. 



. 
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3. 	Ndorulla S.M, aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleanet; District Panchayat, Kiltan, 
Residing at Sifé Manzil, Kiltan Island, 
UT of Lakshaweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of' Lakshad weep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Paichayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti 682 555. 

Chief Executive .Officr, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sii S. Radhakrishnan) 

55. OA 386/20.13 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Isla.nd Union Territory ofLakshadweep, Pin —682 552. 

Khalid Unnam, a.ged 40 years, Sbo. Mohammed Puthumamachetta, 
Arnini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sbo. Abdul Khader, 
Mannatha'chetta, Amini Island, Union Territory of I.akshadweep, 
Pin - 682 552, 

Amanulla A.M., aged 33 years, Sbo. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 551 

Khalid A.P., aged 35 years, Sbo. Alimohammed, Aliyachetta, 
Amini 1sIandUnioti Territory of Lakshadweep, Pin —682 55. 

iafeeruIla P.C. aged 25 years, SIO. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of La.k.shadweep, Pin —682 552. 
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Abdul Sa!ath.A., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Aiiini Island, Union Territory of Lakshadweep, 
Pin-682 552;. 

N.dorul Hassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kal lakakkat, jmini Island, Union Territory of Lakshadweep, 
Pin —682 552: 

Jalal B.M., a.d 31 years, S/a. Khader T., Bahija Manzil, 
Thattanoda, Jiiiii Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Amini I1and, Union Territory of 
Lakshadweep Pin - 682 552. 

Nafeesath U., aged 35 years, D/o. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants. 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The I)irector of Panchayaths, 
Department of Panch•ayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

The Village (1)wep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013 

PP. Amanulla, aged 33 yars, S/a. Sayed 
P Mohammed .R., Puthiya Pandaram, Kiltan. 

Mubaraka Banu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal House, Andrott. 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 

Kunnel House, Amini. 	 Applicants 

(By Advocate: Sri K.13.Gangesh) 

Versus 

The Administiator, 
Adrninistratioi of the Union Territory of Lakshadweep, 
Kavaratti - 682 555.. 

Director of Panchyats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartrnent.of Animal Husbandry, Administration of the 
Union Teritoty of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (Dwep) Panchayat, 
Kiltan Island,eprsented by its Executive Officer-682 552. 

Village (I)weep) ?ch.ayat, 
Andrott 1sland represented by its Executive Officer-682 553. 

Village (Dwe'ep) Panchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/20,1,3 

C.N. Abdu1'Hkeem, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupatha 111am I-louse, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakk.àda Hou.se,Kalpeni. 

C.N. 1-lab'usi, ag'd 50 years, Di. Atvakoya, 
Cheriyannallãl House, Kalpeni. 

Hameedabi .ged 41 years, Dbo. Ramalan, 



Pakkath House, Kalpeni. 

RE 

A.T. Sheemabi, 42 years, DIo. Hamzakoya, 
Athanam Thottain House, Kalpeni. 

A.K. Muthubi, aged 53 years, DIo. Cheriyakoya, 
Alikakkada HOuse, Ka1peni. 

K.K. Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandamkalam House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P, 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manj iyanam I-Iou se,Kalpeni. 

Naseerna M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakkapira I-louse, Kalpeni. 

Humairath P.., aged 42 years, Dbo. Sayeci, 
Poodiyath House, Kalpefii. 

C.O. i3alkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda I-louse, Kalpeni. 

B. Abdurahiman, aged 49 years, S/o. Muhmed M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul ILaffar, aged 38 years, Sb. Aboobacker, 

- 	Kuttiyachad;a. 11use, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader, 
Maral House Kalpeni. 

M.P. Hajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema I3eegum, aged 36 years, Dbo. I-Iamzakoya M.K., 

Cheriyachamafl Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam Houe, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala Ho&e l  Kavaratti. 

1-lussain Au., aged 35 yeats, Sb. Nallakoya, 
Chettipura I-louse, Kavaratti. 



100-  

• 	

.. 

Jaffer, aged 3. years, Sb. Hasan T.P., 
Kaladi 1-Iou0.Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninam1 I-Ious, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Theki apu ra House, Kavaratti. 

Kadisha, aged 55 years, [)Io. Aboobacker, 
Kunni name! House, Kavaratti. 

Rahrnath, aged 38 years, Dbo. Mpharnmed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33.years, Dbo. AU, 
KunnurnpuTatn House, Kavaratti. 

Shamshadbègum, aged 31 years, Dbo. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jamee!a, aged 37 years, Dbo. Kunhikoya, 
Fathirna Ma.nzii, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
KadapurathaiJ1am, Kavaratti. 

Noorul Ameh, aged 33 years, Sb. Sayed Buhari, 
Pa!alarn House, Kavaratti. 

32, 	Abdul Rasheed, aged .23 years, S/o:Hasainar, 
Umbiyapu.ra House, Kavaratti. 

Hussain 13.., aged 43 years, Sb. Kunhi Kunhi P., 
I3iranthoda Hduse, Kavaratti. 

Mohammeda!i'T.P., aged 35 years, 
Sb. Aboobacker K.K., Thekki!apura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edani!am !-1o6se, Kavaratti. 

.iassin C., agd 33 years, Sb. AU K.P., 
Chonam Hu:se, Kávaratti. 

Mohammed Iafi, aged 37 years, Sb. Hainzath Haji A.P., 
Mo1okeu:fa He;, l(avaratti. 

. 



83 • 38  Mohammed Shaffee P.A., aged 35 yeats, Sb. KujiSeediKoya, 

Puthiya Alikorn; Amirii. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hqise, Kavaratti. 

Mushin, aged 39 yeais, Sb. Nallakoya, 
Kuttithayapu,ra, House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. Kidave K., 
Tharammakepura House, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Harneed, 
Palarnkakkada I-lou se, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged35 years, Sb. Kunhirnoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, AgarP House, 
1p jKavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House; Kavaratti. 

Abdul Hashim M.1., aged 33 years, Sb. Attakoya, 
Mukriya 111am I-louse, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Umbiyapura House, Kavaratti. 

C.P. Abdul Razak., aged 42 years, Sb. Mohammed, 
Chamaathapra I-iuse, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Hamzath, 
Kunhibiyoda . HOUSe, Kavaratti. 

C.P. Raheem, aged 3 1 years, Sb. Hameed, 
Chandipura 1-Ioue Kavaratti. 

M.T.P. 1-labeeb Rahmaii, aged 43 yeais, S/o. Khalid, 
MeIathiruvatha1)Uta 1-louse 5  Kavaratti. 



Moominath, aged 37.years,D/o. Kidav, 
Neiiyampura House, Kavaratti. 

Halima; aged 35 yeats, DIo. Koyama, 
Thai eekep ura House, Kavaratti. 

Sayed Abdu1aheem, aged.46 yeats, S/o. Haji Sayed Shaikoya, 
Ummathanodda House, Kavaratti. 

Abdul Reheern, aged 30 years, Sb. 1-Iamzath, 
Mannayapura House, Kavaratti. 

Muliabi U.P., aged 38 years, DIo. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaieel,aged 39, Sb. Aboobacker, 
Puthiya Kumi.àmkaiaTn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura House s  'Kavaratti. 

61, 	Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam 1-louse, Kavaratti. 

Mariyomthabi, 'aged 36 years, D/o. Mohammed, 
Katti ku lam House, KavaPatti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura House Kavaratti. 

Mube.èna, aged 23 years, Dbo. Sayed Poo, 
Neiiympura1-ibuse,.Kavaratti. 

Saima,ged 22 years, D/o. Cheriyakoya, 
Vadaki.la pura House, Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya, 
V adk ii apum, Kavaratti. 

Sairahanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madai I-louse, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
PuthiyaMan:zii, Arnini. 

Cheiikoya aged 41 yeats, Sb. Abdul Khader, 
Pandai am I louse, Amini 



Cheriykoya M.C. aged 32 years, Sb. Harneed, 
Melachetaa 1-Iouse,Kadmath 

ShafeeV.P., aged 39 yeats, Sb. Ismail, 
Vadakki1apuái-1ouse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Maha!, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta I-louse, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iuba1, aged 46 years, Sb. Khader, 
Attalada 1-loi.ise,Androth. 

Muthubi AK., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

lIajarommabi E.K. aged 40 years, D/o. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
AIiyathamnida B ithathabiyyapuram House, Androth. 

Asmabi, aged 3€ years, G/o. Koyamma A., 
Mayyampo kkada House, Androth. 

Shahnaz Beegurn C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada 1-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

82: Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

Balha T., aged 37 years, Dbo. Pookunhikoya, 
Thilath 1-louse, Arrdroth. 

Raharnth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House, Androth. 



• 	
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NaseeraBanu M.K., aged 40 years, D/o. Kunhi Koya, 
Moo!ad Hduse,Androth. 

KadeeshOrnrnbi L., aged 40 years, D/o. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T., aged 43 years, D/o. Aboobacker, 
Thachey Hoise, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery I-louse, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, a.ged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

1-larneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

Safiya.b..M., aged 39 years, DIo. Nallakoya M., 
• 	MathiIflousë; Androth. 

Rahil M. aged 39 years, DIo. Nallakoya, 
MathilHouse, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
• 	Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, And.roth. 

Husaih E.K., a.ged 48 years, Sb. Seethikoya, 
Edayakkal House, Androth. 

Sayeed.Mohmmd Koya L., aged 54 years, Sb. KaderP., 
Lavanakal 14ouse, Androth. 

. 



1-lussaip K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunna8hada1ouse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange House, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohammed Hussain, aged 35 yeas 
Sb. Kidave, Moodarnpura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The AdminiS;fl'ator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

3 	I)irector, Department of Labour and Employment, 
Administration ol the Union Territory of Lakshadweep, 
Kavar.tti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director— 682 555. 

I)epai:tnient of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Depaitntit of Women and Child Development, 
Admin1i tration of the Union Territory of Lakshadweep, 
Kavçti, iepresented by its Director —682 555 

7 	Departçnent of Fisheries, Administration of the Union Territory of 
akshddweep, K Iavaratti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-68255 5. 



9. 	Lakshadweep.Khadi and Village Industries Board, 
	

. 

Kavaratti, rerésented by its Chairman - 682 555. 

1 0. 	Revenue Su; Divisional Officer, Kavaratti Island - 682 555. 

11. 	Sub Divii'Ora1 Officer, Amini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti. Island-682 553 

L akshá44 e  District Panchayat, District Panchaat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

Village (Dwep) Panchayat, Kàlpeni Island, represented by its 
Executive Offker - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayai., Amini Island, 
representedby its Executive Officer– 682 554. 

Village(Dwep)Panchayat, 
Kadaiñat Lsand, represented by its 
Executive 0' f fic e r - 682 553 

Village (.Dweep) Panchayat, 
Androth Island., represented by its 
Executive Officer 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392120.13 

Husaih,S./o.Aboosa1a, 
Sai am1appada (Konchukkada) House, 
Agarsritly working as Cleaner, 
RG14pita1, Agatti. 

Shukoor, S/ late Kidave, 
Pakrumupancda 1-louse, Agathi, 
Presen wqking as Cleaner, 
RGS Hopitai, Agatti. 

Lathed, SVAUakya, 
Kalkandiyda kou'se, Agathi, 
Presëntl 'rlirig as Cleaner, 
RGS Hospital, Agatti 
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W 	4. 	1-larneedath, DIo Koyassan, 
Aynepara 1-Ibuse, Agathi, 
Presently woricing as Cleaner, 
RGS 1-1 ospital, Agatti. 

5 	Subaida D/o Mohamed, 
Kulahoda I-louse, Agathi, 
Piesently woiking as Cleaner, 
RGS HoSpitaf, Agatti. 

Hajara, Dio late Hyder, 
Beepapada I-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheemabi, Dio late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital,, Agatti. 

Abida,Dio 1-lameed, 
Makkiyachoda House, Agathi, 
PreedtIy wOiki ng as Cleaner, 
RCJS Hospital, Agatti. 

Sulaikia, Did Mohamed, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaim, Sb Harn7a, 
Kalarthiyoda I louse, Agathi, 
PreeMIy wo'rking as Cleaner, 
RG 1-lospital, Agatti. 

Maharnood, S/o Koyassan, 
Arnper'pally 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/c .  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently wdrking as Cleaner, 
RGS Hospital, Agatti. 

Abn'irnan, S/o late Harnza, 
Melad\arn Hous, Agathi, 
PreSenli) wcirking as Dhobi, 
RGS 1-hispital, Agatti. 
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I 
14. AbdulkaderSo Ummer, 

Bi)kcJiyod 1-louse, Agathi, 
Presef1y oing as Dhobi, 
RGS I Iospital,Agatti. 

IS. 	Abdulla, S/oKha!id, 
Kandavar Gothi House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

The Adninistiator, 
Union.  Territqry of Lakshadweep, 
Kavrtti.-682555 

ThChii:peron,. 
Village(Dweep) Panchayat, 
Agatti is1And,' Union Territory of Lakshadweep 682553 

The Mdical'Offlcer in charge, 
Comunity Health Centre, Agatti Island, 
Unioii Territory of Lakshadweep 682553 	 Respondents 

(By Advocate Sii S. Radhakiishnan (R1&3)) 

59. OA:393/2013 

C. Mullakoya, a g c d 44 years, 
Sb Snal, Chekireyarnmakada House, 
Kadni, Ski I led Labourer, 
Office of the Assistant Engineer Electiical 
Eectrical Sub Division, Kadarnat, 

K.P..JaI•a1u.ddeei,aged 4..! years, 
Sb I lameed Madkinachetta, Kattipura House, 
SkilledJähurer, 
Office ' the- Assistant Engineer Electrical 
Liecu ii uh Division Kadarnat 

K.P. 13 hi..aged 31 years, S/o late Nallakoya 
Kunhlpdnd! I louse, Kadarnat, Skilled Labourer, 
Office ofthL Assistant Engineer Electrical, 
E1ectiiF Su Division, Kadarnat. 

BJ'A. /adula, aged 42 years, So Harneed Melachetta, 

H 	-. 	 - 
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B i rivommdHouse, Kadarnat, Ski I led Labourer, 
Office oI'.the \ssistant Engineer Electrical, 
Electrical SLDivision, Kadamat. 

KP...lK•dnhika, aged 41 yars, S/o late Hassainar, 
Keei'aeherryHoue, Kadarnat, Skilled Labourer, 
Office of the :Assistant Enginee, Electrical, 
Electrical SUbDivision, Kadarnat. 	. . 	. 	Applicants 

(By AdvocateSri. R. Sreeraj) 	 . 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarat6-682555. 

The DifectorbfPanchayt, 
Department 6f Panchayat, 
Adm in i strati n of Union Territory of Lakshadweep, 
Kavai-067 682.555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Asistant Engineer, Electrical, 
Llectial Sub Division, Kadamat-682 556 

5 	1 he Chaii pci son, 
Villae vep Panchayat, Kadamat-682 556. 

(By Advopâ.$$.Radhakrishnan(Rl  4)) 

60. OA 394/2013 

1. 	U.P. Jaml/o CO. Koyamma, aged 39 years 
Woikip;g. agkilled Labourer, 
Animal Husbandiy Unit 
Union leiiitoiy ofLakshadwecp, Kalpeni-682 557 
and i csiding t Umpi ampappada House, 
Kalpci Island 682 557 

2 	1 P Muthukoya S/o late M K Ilamzakoya, aged 43 years 
worlingis Sllled Labourer, 
Animàli-.JusbUndry Unit, 
Uri ioiTerritOry of Lakshadweep, Kalpeni-682 557 
and rSi.d.ing at Thithiypada House, 
KalpeniIslarid-682 557. 

3. 	M. 1-lyder, S/b late M.K. Yousef, aged 43 years. 
workihg as Casubi Labourer, 
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no 
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nimal Husbandry Unit, 
Union Territry of Lakshadweep, Kalpeni-6 82 557 
and resiing tManchi.yanm House, 
Kapeni Islarid-682 557. 

K.01 Molarrñed IbnuJaffer, Sb K.P. Sayed aged 44 
years, woiking as Casual Labourei, 
Animal}-Iusbandiy Unit, 

of Lakshadweep, Kalpeni-682 557 
ans1din d: 	g.tKakatchiyoda House, 
KalpeniIsland-682 557. 

M.K. Naseer,' .S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal l-Iüsbandry Unit, 
Union TerritOry of Lakshadweep, Kalpeni-682 557 
and residing:tt Malmikakkada House, 
KaJpeni lsland-682 557.. 

M. Kalam, SboM.C. Muthukoya, aged 34 years 
woiking asCasual:Labourer, 	.. . 	•. . . 

Anithal 1-iubandry Unit, 
Uirferritóry of Lakshadweep, Kalpeni-682 557 
and.s.idiiit Maral I-louse, 	 - 
Ka11ëii Isld-682 557. 

K.K N4 .6 larimed Rafeeque, S/o V.K. Kojankoya, aged 45 
• yea workihg as Casual Labourer, 
Animal HusIandiy Unit, 
Union Tei:rifOiy of Lkshadweep, Ka1peni682 557 
anresidingt Kahdamkalam House,. . 	. . • 
(a 3erii. :ld-682 55 7. 

M un43ia, S/o late M C Ahmedkunji, aged 47 years 
woi.casual Labourer, 	... 

ThWUS ) 
Ani1rnaj Husbandry Unit, 
Union Tep itoiy of Lakshadweep, Kalpeni-682 557 
andi4ng;t MaLHouse,Kalpeni -Islard-682 557. 

K.O. Abdul Salani, Sto P. Assainar, aged 39 years 
working as Casual Labourer,. 
Animal 1-lus6andry Unit, 
UniOn TeiTitor' of:Lakshadweep, Kalpeni-682 557 
and reskjing at Kakatchiyoda House, 
Kapeii lslarid-682 557. 

P.P;Tyththafa, Sb late Sayedmuhammedkoya, 
aged 47,/eaIs, woiking as Casual Labourer, 
Ani'lIustandry Unit, 

• i. :"': 	 - 	•- 

•cr. 
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1 	1 heAdnnistiatoi, 
Union I öritOiy of I akshadweep, 

rst  

2.The I)irecor.O:f Panchayat, 
Departm.it 0 fPanchayat, 
Adrninstratiöri of Union Territory of Lakshadweep, 
Kavaratti 682 555 

3. 	The Chief Executive Officer, District Panchayat, 
Kavaratti-682555, 

(By Advocac: Sri S. Radhakrishnan) 

62. 	OA 400/2013. 

PP. Sirj, ag 	44 years,.S/o M. Subair, 
luthiyaPancaam I-louse, Agatti Island, 
UniQn Territc.ry of Lakshadweep. 

2. 	Noushad Ali ge1 32 years, S/a U. Sabjan, 
KeelaSaramlim Pada House, Agatti Island, 
Union TerritQry of Lakshadweep. 

Respondents 

M.1. Aldulser, aged 28 years, S/a M. Abdul Rahirnan, 
Meia.J11Om l:Iouse, Agatti Island, 
Jii.i'bii Ferritory of Lakshadweep. 

T.:Ka:I,id,aged 30 years, S/a Kidave, 
Mejail amI use, .Agatti Island, 
Union l eirtoiy of Lakshadweep 

.K.C; Aidul:Sh.ukoor, aged 38 years, S/o Kasmi, 
Kariyamaclett .I-Iouse,Agatti.lsland, 
Union'Lcrr1t)ry of Lakshadweep. 

6, 	M.P. Nin6ddin,..aged.27 years, S/o M. Abusala, 
.Melap,r.a, lIot.se, Agatti Island, 
UniQi ,riory of Lakshadweep. 	 Applicants 

(By Advocate 	N Anilkurnat) 

Veisus 

I. 

 

The Ad.thihisrator, . 
Union Territory of Lakshadweep, 
Kavartti.-68255l 

2. 	:[Fhe.Chairpson,. 	. 
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Union lerritoty of Lakshadweep, Kalpeni-682 557 

and resIding at Pokkarappada 1-louse, 
Kalpeni lsland-682 557. 

(By Advdot Sri 	Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

	

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavarati,-682555 

	

3 	1 he Chief Executive Officer, District Panchayat, 
Union I eiritory of Lakshadweep, 
Kavaratti,-682555 

	

4. 	The Veterina'y Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Sai'nul Abid, S/o Yusuf, aged 40 years, 
Cheriaindlla1a Hodse, Kadamat, 
I Ie1pr  Iii riot Panchayat, Kadamat. - 

Abdul Shukoor, S/o Sayed Au, aged 41 years, 
iJkkayachetta 1-louse, Kadamat, 
Bus [)river, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Madurakam House, Kadarnat, 
Helper, District Panchayat, Kadamat. 

Ayoohkhan, S/o Kunhikoya, aged 37 years, 
Kecrtlii Mahal 1-louse, Kadamat, 
1-Ic1per District Panchayat, Kadamat. 

(By Advate.ri. Sreeraj) 

1 
Versus 

Applicants 

Respondents 

Applicants 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

	

3, 	The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682551 

	

4. 	The Director of Panchayat, 

	

- 	Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 I. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territor.y of Lakshadweep-68553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dwèep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), .Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as CsuaI Labourer in the 
Department of Science & Technology-
Kalpeni [)weep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. .Daisy I anie1) 

Versus 

Applicants 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep)Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

1 
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4. 	The Director, 
	 S 

I)epartment of Science & Technology 
Kalpeni. 	 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl,3 & 4)). 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,rnal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan island, Lakshadweep-682 557. 

The Chairperson, 
Village.(Dweep) Panchayat, 
Kiitan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicant 

Respondents 

Applicant 

- 
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 The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 I)i±ector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

 Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge, 
Primary l-Iealth Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)), 

66. 0A423/2013 

i. Abdul Kareern C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/c, Basha A.P., 
Moothammada House, Agatti. 

 F-Iafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years, Sb 	Ahamed, 
Urioda I-loUse, Agatti. 

 Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

 Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal I-louse, Agatti. 

 Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



. 

10, 	Saromma M., aged 39 years, D/o Harnza, 
Mariyathoda F-louse, Agatti. 

11 	Ashrai A.K., aged 42 years, S/o Aharned M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o I-iarnza U., 
Roullammada House, Agatti. 

Shallabi PP., aged 36 years, D/o l -lamza K., 
Puthiyapura 1-louse, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Applicants 

Versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555, 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Direcwr of Education, 
Directorate of Education, 
Adm ini strati on of the Union Territory of Lakshadweep, 
Kavai'atti-682555. 

Village (Dwee) Panchayat, 
Agatti Island represented by 
its Excccutive Offlcer-682554. 	 Respondents 

(By Advocat: Sri S. Radhakrishnan ) 

67. 	OA 4441/2013 

Aboosalih,S/oRasheed Ioya, 
Padalapura, Killan island.. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union 'l'erritory of Lakshadweep represented 
by the Ad m i iii strator, 
Kavaratti Island. Pin- 682555. 



 The I)irector of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555, 

 The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan 	sland. 
Union Ter'itory of Lakhiweep, Pin-682558. 

 The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin682558, 

 The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri 	S. Radhakrishnn (Ri, 2;4& 5)) 

68. OA453t2013 

 1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keclazi lam I-i) Ki ltan Island, 
Union Territory of Lakshadweep. 
Working as Casual lahourer in 
Lakshadwcep Building Dvelqpment Board, Kiltan. 

 Saleem 1K., S/o Badar K, aged 28 yars, 
Kuttukum (I-I) IKiltan Island, 
Union Territory of Lakshadweep. 
Workiig as Casual labourer in 
Lakshaclweep Building Develqpmnt Bçard, Kiltan. 

 1-lisminoor, S/o Mohamrne, aged 38 years, 
Pakkiyoda (1-I) Kiltan Island., 
Union Territory of Lakshadwep. 
Working as Casual lahoure' in 
Lakshadweep Building Dev.elOpmpnt Board, Kiltan. 

 Ponkutti, S/o Pookoya, aged 48 yrs, 
Sürambiyoda (1-1) Kiltan Island, 
Union Territory of Lakshdep. 
Woi king as Casual Laboure 	in 
Lakshadweep Buildjng Oevelopment bard, 
Kilian,. 	 . 	 . 	 Applicants 



I 	 'c 

(By Advocaic: Mr. Grashious Kuriakose, Sr.) 
(By Advocatd: Ms. Daisy 1 Daniel) 

Versus 

I 	The Administrator, 
Union ierritory of Lakshadweep. 

The Chairpersoi, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3104)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Maclapally I-louse 
Chctlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The /\d.min istrator, 
Admintration of the Union Territory 
of L.akhadweep, Kavaratti —682 555. 

The Director (Services) 
Administiation of the Union Territory 
of Lakshadweep (Secretariat), 
Kavai'atti'— 682 555. 

Department of Science and Technology 
Union Jerritory of Lakshadweep, 
Kavarathi - 682 555. 
Repreented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. 	OA 492/2013 



I K. Bushia Begum, W/o liakeem, 
Aged 27 yea r, s, Casual Labour, 
Office of the Veterinary Assistant Sirgeon, 
Animal Husb ndry Unit, Añini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. I-Iainarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Diector of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavartti Island- Pin 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini, 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Pancha>at, 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/2013 

Rahmath Beegum KeelakunnikkalTl, 
W/o. Mohammed B.K, 
Data Entry Operator (MONREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshaweep. 
Residing at Keelakunniklam I -louse, 
Kadamat Island 
UnionTerritory of Eakshadweep, PIN —682 556. 

2. 	Mohaiiiied Shafi Qraishi Malika, 
S/o. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadamat Island, 

Applicant 

Respondents 



102. 

Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavaraftii. 

	

2. 	The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

	

3, 	The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 

• of Lakshadveep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual: Labour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lkshadweep 
Permanent address : Kunninamel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

• The Ad4iinistrator 
Union .iritory of Lakshadweep 
Lakshathyeep Administration 
Kavaratti - 682 555 

• The Executive Engineer 
(Department of Electricity) 
Administtation of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Amini island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555. 	 .. 	Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A.NO. 509/2013. 

I. 	Maleeha. Beeguim K.C. 
D/o. indeen Kandilath 
Kaval Chetta I-louse, Androth. 

2. 	Shahida Beegum K. 
D/o. l-mzakoya 
Kandiath 1-louse, Androth. 

3, 	Subaida M. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

AyshaBegum P.V.K 
D/o. Yakoob P.1K 
Puthiy-..Pentamveli IKad 
AndrO.li. 

Rahmath Beegum. K:; 
D/o. 1-lamzakoya 11 .14, 

 

Kunhaii 1-louse, Androth. 

Thah I ia L.. 
D/o. Seethi Nallai 
Lavanakal 1-louse 
And roth. 

Subaida A. 
.D/o. Syed Mohammed M. 

"I 



10.4 

Aliyathara I-louse, Androth. 

Fathimathu Suhurabi P.V.K 
D/o. Ty jeed P.V.K 
Pentar11 Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

kaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.I 
Dbo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	Habsabi PUP 
D/o. Fäkarukdheen K. Cheriyadam 
Ummathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versis 

1 	The Administrator, 
Adniinistration of the Union Territory 
o[Laksfadweep, Kavarathi —682 555. 

2 	DiiectIate ollndustiies 
UnionFèrritory of Lakshadweep 
Kavarthi, represented by the 
Director oI'Industries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. 	OA 510/2.013 

1laseera 	1-laseenabi Therakkal 
'1 herakIal I-louse, Kadamath 
Data 1Ly Operator 
\/illage D T.weep Panchayath, Kadarnath 	 Applicant 

(By Advocat: Mr.R.Sreeraj) 

. 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

Li 	he Chairperson 
\/ ii lage (Dweep) Panchayath 
Kadamat— 682 556 

The I)i strict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MONREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Ri -3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu 1-louse, Kiltan 
Cook, Government Senior Secondary School 
K iRan 

K.P.Dawoocl 
Kilappura 1-101.1se, Kiltan 
!'eon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	ftc Director of Panchayath 



H 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

3, 	M,P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadarnath 
Residing at Kunnumpura 
Kadamath Island 



Ummer PP.1 	 H 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Is!ard 

Muhammed Shafi P.P 
Cook, Government S.B.Scho1 
K ad am at h 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman I Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

iaferP 
Driver, Jawaharla! Nehru Sriior Secondary .School 
Kadamath 	 Ii 

Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panch,ayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



Os 

Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadaiiath 
Driver, Government 'Jawahrlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Ad\'ocate: Mr.P,V.Mohanan) 

Versus 

The Administrator 
U nion Territory of Lakshaweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
i-\drnin istration of Union Territory of Lakshadweep 
Kavaratti —682 555 

3. 	The Principal 
Government Jawaharlal Nthru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta HoUse, Kadmat. 

Vahida 
Mariki lam I-louse, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 



I 
 Muhammed Salih 

Aynepura House, Kavarti: 

 Fareeda Beegam 
Molokepura House, Kavaratti. 

 Saleem 
Pallicharn I-louse, Kavarti. 

 Barnban 
Nambicharn House, Kavaratti. 

 Sayed Abdullakoya 
Chend ipura House, Kavaratti. 

 Nafeesathbi 
Poodiyarn House, Kavarätti. 

 Jama1iyah 
Thirinipura I-louse, Kavatti. 

 Fazeela Beegurn 
Kannipura I-louse; Kavaratti. 

 Ummer 
Thirinikad House, Kavai1tti. 

 Firozkan 
Athnacharnrnada House,;Kavaratti, 

 Jaffer 
Marikilam House, Kavaratti. 

 Arnanulia, 
Mea 111am House, Kavaratti, 

 Sirajudheen 
Molokepura House, KaIatti. 

 Hiyasudheen 
Chamayathapura HouseKavaratti. 

 Fathahudeen 
Kadapurathaba 1-louse, Kavaratti. 

 Muneer 
Kuttipapepura House, Kavaratti. 



. 

Ashik 
Puthiya Alikom Flouse, Kavarafli. 

Muharnmed Musthafa, 
Achadapurakatt House, Andrott 

MujeebRahrnanT..P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda I-louse, Ka/aratti. 

Muhsin 
Beera.nthoda F-louse, Kavaratti. 

Rauf 
Chetti pura House, Kavaatti. 

Hazarath 
Chungam House, Kavattti 

Khalid 
Thottathapura House, Kayaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavai'atti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UnionTerritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Union'Thrritory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchaàth Kavaratti Island 
represented by its Executive Officer, 



(By Advocate: Mr.S.Radhakrihñân) 

79, OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeëgurn 
Cook, G.H.S Kadmat 
Residing at Melachetta 1-iãijurnakudi 
Kadarnath Island 	 Applicants 

(B' Advocate: Mr.P.V.Mohanañ) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti 682 555 

2. 	Director of Panchayath 
Departrneiit of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Inforrp'tion Assistant 
Public Library, Kilthan; I1d 682 557 	 Respondents 

(By Advocate: Mr. S.Radhairishnan) 

80. OA 601/2013 

Rasheed Koya SN., S/o. AbdullaKoya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshädeep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

1. 	Union 'Frritor' of Lakshadweep, reprseted by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2 	1 he [)iicctor of Panchayath, Union Territory of[ akshadweep, 

/ 



I•::T—: -: 

Kavaratti Island, Pin - 682 555. 
	

. 

The Chairperson, Village (Deep) Panchayath, 
Ki Itan I slatid, Union TerritOry of Lakshadweep, 
Pin-682558. 	 . 

The Executive Officer Village (Dweep) Panchayath, 
Kiltan Island, Union Territory ofLakshadweep, Pin— 682 558. 

The Library and Inforrnatidn Assistant, Public Library, 
Kiltan Island, Union Territory, of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (Ri, 2,4 & 5)] 

81. 	OA 634/201.3 

Malikdeenai, aged 21 yeas, Sb. Harnzath, 
Sara Manzil I-louse, Agatti. 

(By Advocate: Sri K.B. GangçsI 

Versus 

The Administrator, 	'Y 
Administration of the Urion Territory of Lakshadweep, 
Kavaratti-682 555.. 

Director of Panchayats; 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
IKavaratti - 682 555. 

3 	Depai Iment of Education, Administratior of the 
Union Territory of Lakshdweep, Kavaratti, 
represented by its Director - 682 555. 

4. 	Village (Dweep) Panchà.y'at, 	. 
Agatti island, representd by its Executive Officer, 
682 554. 	 : 

(By Advocate Si i S. Radhakrishnan) 

Applicant 

Respondents 

82. 	OA 635/2013 	.; 

I. 	Fathahudheth K.P.,. agd: 40 years, Sic: Sayed Muhammed Koya, 
Kattampalli House, Agät. 

2, 	Younis, aged 31 yearsS/o Abdulla, Maiyathoda House, 



el  

 K.M. Shahida, aged 40 yeaes, D/o. Kasmi, Kuttiyarn 

Mukriyoda House, Agatti. 

K.M. Amina, aged 46 years/o. Abdul Rahman, 
lk  

Kuttiyam Mukriyoda House, Agatti 	Applicants 

(By Advocate: Sri K.B. Gangesh):, 

Versus 

The Administrator, 
Administration of the Unin TerritOry of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services,, 
Directorate of Health Services 
Kavaratti - 682 555. 

Medical Officer in charge; 
Community Health Centre, Agati 682 553. 

Medica? Officer in Charge,RivGafld)')) Spec ty H ospa, 
Agatti - 682 553.  

Village (Dweep) Pa.nchay4t, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnafl) 

83. OA 791/2013 	 !. H 

FareedaBeegum M.I., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the UniorTFetriory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, ! ' 
Department of Panchayat 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554. 



Project Manager, Desiccated.CoconutPowder Unit, 
Uakshadweep Development C&poration Ltd., 
Agatti, Kavaratti - 68.2 554.. 

The Deputy Director (Admn.);, Lakshadweep Development 
Corporation, Kavaratti 68254.' 

Village (Dweep) Panchayat 
Agatti Island, represented by its Executive Officer, 
682 553. 	 1 	 Respondents 

(By Advocate: Sri S. Radhaish," 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Ksmi M.P., 
Valiyapura i-louse, Kilthan IslandP.Q:,;. 
U.T. of Lakshadweep. 	 .. 	 Applicant 

(By Advocate: Sri P.V. Mohanan)T 

Versus 

I. 	The Administrator, 	H 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lk'hadweep, 
Kavaratti - 682555. 

The Principal, Government Higher Secondary School, 
Kilthan island —682 556. 	. 	 Respondents 

•,. 	~1 	, 

85. OA 880/2013 	. 

Muthukoya N.P 	. . 

Nalakapura, Kiltan Island 
Union Territory of Lakshadè-;682 558 	 Applicant 

(By Advocate: Mr,Shabu Sreedhàran) 

Versus 

1. 	Union Territory of Lakshadw.eep represented 
by the Administrator 
Kavarani Island —682 

. 

. 	 . 
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Directcr ofP anchayath .j 
Union Territory of Ladweep 
Kavarattj Island - 682555 

The Senior Administrat.jeQffcer 
Education (District Parayth) 
Union Territory of LaksFadweep 
Kavarattj Island - 682 555; 

The Principal 
Government Senior Sdday: School 
District Panchayat, Kiltan Island 
Union Territory of Lakhadweep 682 558 

(By Advocate: N4r.S.Radhakrishnan) 

86. OA 898/2013 	 . 

K.C.Abdul Khader 
Kulikaraya Chetta Hous3 
Chetlat Island 
Union Territory of Lakshthveep- 682 554 

(By Advocate: Mr.Shabu Sreeh:aian) 

Versijs: 

Union Territory of Laksh 	represented 
by the Administrator  
Kavarattj Is land - 682 515•.: 

The [)irector of Panchayah:. 
Union Territory of Lakshädweep 
Kavaratti Island - 682 555 

The Senior Adrninistrati)e Officer 
Education (District Pancyath). 
U ii ion Territory of Laksadweep 
Kavarattj Island - 682 55H' 

The Principal 
Government Senior Secnary School 
District Panchayat, Chetl :àt Island 
Union Territory of Làkshadweep 682 554 

(By Advocate: Mr.S.Radhakris1rnan) 

Respondents 

Applicant 

Respondents 



87. OA 904/2013 

KadeejaC.P 
Cheriyapurakad 	:. 
Kalpeni Island 	

. 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

1. 	The Administrator 
Adrn inistration of the Union Territory of Lakshadweep 
Kavaratti —682 555 

Applicant 

S 

Sub Divisional Officer 
Office of Sub Divisional Officr. 
Kalpeni Island 682 554 

The Director (Rural development) 
Department of Rural DevelOpment 
Administration of the Union Territory 
of Lakshadweep, Kavaratti .- 682 555 

(By Advocate Mi S Radhaki ishnan) 

88. OA 905/2013 

Abdul Khader C.  
Chek.k iriyammada House . 
Agatti Island 

2. 	Buar Jamhar.T.P 	.... 1 

Thekiapura House 
Agatti Island 	 . 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union .ritOy of Lakshadweep 
Kavaratti island - 682 555 .: 

Director of Panchayat.hs 	.. .. 

Department of Panchayaths. . 
Administration of the Unioh Territory of Lakshadweep 
Kavaratti Island - 682 555 H .. 

Respondents 

Applicants 



UI 

Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep DeveIomnt Corporation Limited 
Agatti, Kavaratti — 682 555 

The Deputy Director (n.n) 
Laks hadweep Devel opñ.ñt Corporation 
Kavaratti —682 555 

5. 	Village (Dweep) Panchayath 
Agatti Island representedby its 
Executive Officer - 682.553.. 

(By Advocate: Mr.S.Radhakrishnan) 

89. OA 939/2013 	 . 

I. 	Safiyu!lah K.C. 	. 
Kuttiyachada House 
Kalpen i Island 

Crj 
2. 	Saifulla M.l 

Melaillam I-louse 
Kalpeni Island 

3 	KunhikoyaMV 	I 
Mathil Valiyammada I-ousë 
Kalpeni Island 

4. 	Kidave K.O 
Kakkachiyoda 1-louse 
K.a!pen i I-louse 

(By Advocate: Mr.K.B.Gangsh) 

Versus 

1. 	The Administrator 
Administration of the Union Teriitory of Lakshadweep 
Kavaratti Island - 682555 

Respondents 

Applicants 

Director oiPanchayatl 
Department of Panch 'ths 
Administration of the nidn Territory of Lakshadweep 
Kavaratti Island - 682 

Lakshadweep Buildingbeveiopthent Board 
Union Tern tory of Lak.hadweep 
Kavaratti repre.sented }py its ,Scretary - 682 555 

JA 



H:. 

The Technical Officer 
Lakshadweep Building Deyelopment Board 

Kalpeni Island —682 

Village (Dweep) Panchayth 
Kalpeni Island represented by its 
Executive Officer - 682 5b 	 Respondents 

(By Advocate: Mr, S.Radhakrishan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayath 
Administration of the Unio Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building De$'elopment Board 
Union Territory of Lakshad,weep 
Kavai-atti represented by it Secretary - 682 555 

The Technical Officer 
Lakshadweep Building D&velopment Board 

Androth Island - 682 554 

: 	 • 
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5. 	Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer -.682 554 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
1-lamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDeihi — IlO 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

App! icants 



MO  

4. 	Junior Engineer, 
Electrical Section, Kaipeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep• 
Kavaratti - 682 555 

Director (Rural Development) 
Department. of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
lnterrâl Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kalpei Island 
U ii ion Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
UniOn Territory of Lakshadweep 
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1 3. 	Fareeda Beegum 
internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeii 
Pentamveli House 
Kalper.i Island 
Union Territory of Lak.shadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Admiistration, of Union Territory of Lakshadweep 
Kavarat.ti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. $howkathali,. 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kal pen i. 
Residing at Chemmanam Pally F -louse 
Kalpeni 	 Applicant 

(By Advocate: Mr. I -lariraj M.R) 

Versus 

TheUionofIndia 
Reprèented by the Secretary to 
Govéihrnent of india, 
Ministry of Home Affairs 
New Delhi —110001. 



. 2; 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

3. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 	 - 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of' a 

few others who ha7 be7n retrenched on completion of the period of engagement, 

the prayer is For issue direction to re-engage them. 



11.1 	 I 
The short question that arises for consideration in all these Original 

Applications is whether the, applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Adminisirator and another 

Vs. Naderkoya and others 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, State of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 8CC 1. 

State of Rajasthan Vs. Da,,va Lal - (2011) 2 SCC 429. 



Satya Prakash and' Others Vs. Slate of Bihar and Others - 
(2010)4 SCC 179. 

OfficialLiquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon V.]?. Vs. Slate of Kerala - 2012 (1) K/IC 397. 

Stale ofKerala Vs. Valsamma -2012 KLT294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354,366, 372, 380, 488, 499, 509 

& 1225 of2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, industries, environment &. i -  orests, tieciriciy, 

Directorate of Labour & Employment, Directprate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants' have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scerne. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment, While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - All? 1967 SC 1071; 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan - (1979) 4 SCC 

507 - as a one time measure. 



IO. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

" Long service by itself may not be a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made for not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperOlve that the some must he done within the 
Jour corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the I-Ugh 

Court he,jd  that initial appointments of the appellants were made in gross 

violatioi-  of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. HoweMer, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 

. 



In Nanjundappa (Supra), the Apex Court had held thus:- 

"I/the appointment itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. RatificatioYl or regularization is possible of an act which 

is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dwèep) Panchayats/Distri Ct Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Urnadevi 

(Supra).at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. it is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by th Administration on 
Iits own by utilizing the funds available with it. 

The Adñinistratio or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departmets under them. It has been noticed that in some of the 

departmeits, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

19, 	In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O,M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, 	it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions: - 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizalion) Scheme, 
I 98 ;: nc' prescribe it prospectively to the Panchayats far granting 
tempc.rary status to casual labourers as per the parameters of the 
sche&. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admihisiration prescribes the scheme to the Panchayats for 
regula.rization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
th.regular vacancies in Group D which would be kept reserved for 
the rëgularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchaj)ats on the date of issue of these orders would 
be -etrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status ([eligible as per the scheme. 

20. The Division Bench of the High court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications'N,6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some oher casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O,As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have con iinued to be engaged 
subseq'uent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purporied to be appointment orders and the subsequent service 
certUlcates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any, posts sanctioned by t,I-ie administratio/ and that would make  all 
the d/Jerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have, accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be considered 
regular. As matters stand, the Administration of U T of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personrel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jail within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of2001 stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayts. More importantly, fresh engagements are 

being made on 	political basis 	and some 	of the 

disengagements/retrenchments also have political colours. 
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25.. In OA 300/2013, the Chairperson, of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statment, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union TelTitory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of' the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the AdministratiOn himself has 

appeared for the Panchayats as well 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder, While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid, it is 

for 	the 	Panchayat 	to 	execute the various works 	like road 

construction/repair/maintenance, water supply, drainage, local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in Sate of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all  these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 



30. When these cases had, come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have, been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some, of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intetvehtion of the 
Court/Tribunal), (b) the qualifications prescribed in some cases,' (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed.. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/ITI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond MatriculatiOn, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinan,' casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

'N 



£35 

Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/Islandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that lithe casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme it self was affording employment fQr a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a nOtice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
thelike (here stated to be ITI), he shall be reehgaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereañer, 

several employees were s ught to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing, regular selection, process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees whohave been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

eivally pitiable. These employees, in our view, are entitled to get the 

( 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extrómely essential and unavoidable) is streamlined so 

as to avoid unnecesary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these:empLoyees. who have'.been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

41 

OrigInal Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 

Aprtl4,2014 

......,- .., -...-----.---------. 
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